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1961. I understand that he has be- Consolidated Fund of India for
come a Minister there. the services of the flnnnpi^i year

1960-61, be taken into considera- 
----------- tk>n.”

CORRECTION OF ANSWER TO
S.Q. No. 908.

The Minister of Transport and 
Communications (Dr. P. Subbarajan):
With your permission, Sir, I wish to 
make a slight correction in the reply 
given by me to supplementaries put 
by Shri Sampath on Starred Question 
No. 908, dated the 14th December, 
1960. I had stated therein that the 
P J \  Forms were being supplied free 
but the exact position is that the P.P. 
Forms are priced forms and are sup­
plied by the Reserve Bank of India 
against payment of Rs. 8 78 nP per 100 
forms.

The motion was adopted

Mr. Speaker: The question is:

“That clauses 1, 2, 3, the Sche­
dule, the Enacting Formula and 
the Long Title stand part of the
Bill.”

The motion was adopted

Clauses 1, 2, 3, the Schedule, the 
Enacting Formula and the Long Title 
were added to the Bill.

Shri B. R. Bhagat: Sir, I move:

“That the BUI be passed.”

Shri Tangaman! (Madurai): May I Mr. Speaker: The question is:
know whether in the future at least
these P P- forms will be supplied “That the Bill be passed.”
free?

The motion was adopted
Dr. P. Subbarayan: That is for ac­

tion by t*« Finance Ministry.

1203 hrs.

APPROPRIATION BILL, 1960-61

The Deputy Minister of Finance
(Shri B» B. Bhagat): Sir, on behalf 
of Shri Morarji Desai 1 beg to move: *

“That the Bill to authorise pay­
ment and appropriation of certain 
further sums from and out of the 
Consolidated Fund of India for 
the services of the financial year
1960-61, be taken into considera­
tion.”

Mr. Spanker: The question is:

‘That the Bill to authorise pay­
ment and appropriation of certain 
further sums from and out of the

12,14 hrs.

RAILWAY BUDGET. 1960-61—
GENERAL DISCUSSION—coitfd

Mr. Speaker: The House will now 
take up general discussion on the 
Railway Budget for which the time 
allotted is 14 hours and the time al­
ready taken is 30 minutes. Hon. 
Members will have 10 minutes each 
except spokesmen of groups who will 
have five minutes more. Shri 
Anthony.

Shri ta n k  inthcny (Nominated— 
Anglo-Indians): That is all.

Mr. Speaker; Hon. Member can 
condense his remarks.

Shri S. M. Baaerjee (Kanpur): 
Other points can be covered by us.
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Shri Frank Anthony? Mr. Speaker, 
Sir, 1 have always been regarded as 
rather a severe critic of the railway 
administration. Alter reading the hon. 
Railway Minister’s speech and study­
ing the report of the Railway Board, 
1 think 1 can say with a great deal of 
justification that the railway adminis­
tration on an overall basis has earned 
the appreciation, even the congratula­
tion, of this House.

In his speech the hon. Railway Min­
ister gave certain very significant 
figures. He said that between the 
beg.nning and the end of the Second 
Plan traffic movement increased by at 
least 50 per cent as against a 29 per 
cent increase in wagon holding and 
a 26 per cent increase in tractive 
power. 1 do not know what hon. 
Members will feel, but in the context 
of these figures my own estimate is 
that the railways have worked and 
are continuing to work not only to the 
maximum of their capacity but beyond 
their capacity. My real fear is that 
the railways are driving themselves 
so hard that within the next ten or 
fifteen years they may well reach 
breaking point. 1 am not blaming the 
hon. Minister or the administration for 
this. The stark fact is that we are 
imposing on the railways a rapidly 
increasing burden of traffic without 
providing the railway administration 
with commensurate resources.

Two facts emerge from what the 
hon. Railway Minister has told us and 
the figures h* has supplied us. There 
is a current shortfall in the traffic car­
ried and there is a prospect of an in­
creasing shortfall in traffic capacity. I 
do not want to say to the hon. Minis­
ter, MI told you so" because the res­
ponsibility was hardly a personal res­
ponsibility, but when the allocations 
in respect of the Second Plan were 
presented to this House, 1 said that 
those allocations were inadequate. I 
said then that I estimate in the con­
text of thoae allocations a shortfall In 
transport capacity amounting to ap­
proximately 10 million tons. What has 
in fact happened? We find that in the

current year there has been a short­
fall of at least 8 million tons. I use 
the expression ‘at least’ advisedly. 
Then my own fear is that the position 
may be worse in 1961-62.

The hon. Minister has told us that 
he is providing additional movement 
of approximately 15 million tons. I 
do not know whether that is an ade­
quate provision or whether he consi­
ders it a minimum provision or an 
adequate provision. My own feeling 
is that it will prove to be largely in­
adequate. We know what is happen­
ing on the coal front. I do not want 
to underline that controversy, but the 
facts, as they emerge, show that even 
for a m:nimum carrying of coal in the 
next Plan we will require additional 
movement of between 8 and 9 million 
tons in respect of coal. Those who 
ought to know tell us that we will re­
quire a similar additional movement 
in respect of steel, making between 
these two commodities a major move­
ment of between 16 and 17 million 
tons. What happens to traffic require­
ments in respect of the rest of indus­
try? I was reading a knowledgeable 
article writter the other day by a 
senior ex-Member of the Railway 
Board. I am incHned to feel that it 
is an extremely conservative estimate. 
His estimate was that the railways 
will be required to carry a m i n i m u m  

of additional goods traffic of between 
20 and 25 million tons whereas the 
hon. Railway M:nister is providing for 
an additional moveitte&t of 15 million 
tons.

Then, as I went through the speech 
of the Railway Minister I found a sig­
nificant reference there to outstand­
ings of registrat:on8 being high. The 
Minister has said that they were un­
able to liquidate the arrears in respect 
of traffic requirements because of the 
strike. I am prepared to concede that 
the strike did bog down that capacity, 
but I do not think that was a com­
plete answer. My own feeling Is that 
we were up against this stark position 
that there were heavy arrears of load­
ing, for because of several masons the
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railways were not able to cope with 
the traffic that was offering. I have 
made this point on previous budget 
occasions and I feel it deserves to 
be underlined, and that is that apart 
from the back-log in respect of en­
gines, track, wagons, you have two 
principal bottlenecks. I do not know 
if the Minister agrees with me, but his 
yard facilities and his line capacity 
are not adequate. Here again I have 
read statements in the press accusing 
the railways of not moving wagons. 
It has been said that wagons are being 
held up for days, for weeks, and some­
times for months. That perhaps is 
quite correct. But the reason, as I see 
it, is this. I do not know whether I 
would be prepared to accept the posi­
tion that the wagon requirements are 
sufficient I do not think so. I feel 
that, as a part of the legacy from the 
past, we have a radical back log of 
engine requirements, rolling stock and, 
above all, of renewal of the line capa­
city. With the present provision you 
will be lucky if against an expanding 
economy you stand still, stand still 
relatively to the position that we had 
immediately after the war. There is 
no question of making up this back 
log. With the provision you are mak­
ing today you will stand still relative­
ly to the position as we had imme­
diately after the war. I am not blam­
ing them, I am only seeking to under­
line the position.

And what is happening? I said it 
last year, and I think it bears repeti­
tion, that the railway administration 
because it has these tremendously In­
creased burdens and has to move this 
traffic, is doing it§ best, and is doing 
it the only way it can. I used this 
expression last year: The railway ad­
ministration is flogging everything it 
has. flogging its engines, flogging its 
rolling stock, flogging its track and 
Egging its staff.

Let us face this position. What Is 
happening? The inevitable is happen­
ing. In order to do this the Railways 
have cut down drastically In tb t 
that is being allotted to the mainten­
ance at engines. I will give an m m -  
Pie. I am told that where you 
**d»ed out an engine after 600

miles it is now being washed out after 
nearly 1,400 or 1,600 miles. You can 
do it. But you will be able to do it 
only up to a limited point of time. My 
own view is, and that is the view of 
people who ought to know, that be­
cause you are over-taxing your rolling 
stock beyond their capacity you are 
halving the lives of your rolling stock. 
And that is something which we must 
face. Your engines today last on an 
average between thirty and forty 
years. With the way in which we are 
flogging them and the way in which 
we are denying them maintenance, 
people say you will be lucky if your 
present stock of engines last for ten or 
fifteen years.

What I want the administration and 
the House to face up to is this. We 
know what we are doing; we ought 
to know what we are doing. Are we 
aware of the price that we will have 
to pay? That is what I feel the Rail­
way Administration must make clear 
to this Hcftise, that the Railways are 
living today from hand to mouth, they 
are living from day to day. And I do 
not know whether this is the common 
complex with the Railway Administra­
tion—it may be a complex with the 
administration generally—well, let us 
live from day to day, what does It 
matter what happens after we have 
passed on, after me the delugel I hope 
that is not the attitude of the Railway 
Administration.

In this respect I want to underline 
the difficulties that the men are facing. 
Because, as I say, you are driving 
everybody, your stock and your men. 
The men are working under tremend­
ous pressure. More and more, almost 
every day I receive complaints from 
all parts of the country particularly 
from your running staff, that because 
you are driving your engines and driv­
ing the other stock nobody can carry 
out the booked repairs. Repairs to 
engines are booked, they are not car­
ried out. The men say the engines are 
defective. They are told "you will 
take those defective engines out*. If 
they refuse, they are penalised Imme­
diately. Very often they ar« suspend­
ed. These are perhaps the Inevitable 
consequences of the fact that we are
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working under such tremendous pres­
sure and working with this inadequacy 
of stock.

I have looked at the figures with 
regard to failures. When I asked even 
senior officers, they gay, “do not look 
at these figures, these figures are doc­
tored, we have to doctor them, we 
dare not show the actual failures, we 
mis-describe them and it is only 
when the failures a*e of a major 
nature that they are put down as 
mechanical failures.” Even in this 
context of these figures being doc­
tored, you will find a rather signifi­
cant increase in the number of 
engine failures. The figures that I 
have been able to gather from 
the railway report show that in 
1959-60 there were 1,036 engine fail­
ures as compared with 910 in the pre­
vious year. You see, the figures going 
up. When 1 make enquiries from peo­
ple who operate the sheds, they say 
“there is no index of what in fact we 
are dealing with'*. The number of 
defective engines we are dealing with 
today has increased between 200 and 
500 per cent. It is the same tell-tale 
story right down the line.

Shrimatl Parvath! Krishnan (Coim­
batore): From years.

Shri Frank Anthony: As I say, it
is the legacy of this tremendous back 
log.

Then I was looking at the figures of 
derailments* Even these figures have 
reasons are. As regards derailments 
reasons are. As regards derailments 
in respect of trains other than passen­
ger trains, the figures for 1959-66 
show 1,385, an increase against the 
figure for the previous year which was 
1,331. The Railway Minister is not 
here. I know he will answer me and 
say ‘‘But what do you expect me to 
do? I have got to cut my sherwani 
according to my financial cloth”. I 
agree it is axiomatic. But my fear 
is—I do not know whether it Is a fear 
which he appreciates as stridently as 
I do—it is a complete illusion for him 
to think that he will be able to cut his 
sherwani out of fee financial doth

that he is being provided with. He 
won't be even able to provide the ad­
ministration with the kind of coat 
that I am accustomed to be wearing; 
he will be very lucky if he is able to 
provide the administration with a very 
skimpy kind of Morarji-Desai 
waistcoat. That is ray fear, and : 
should imagine that he realises i t  
And because of this tremendous pres­
sure of trying to make do with th> 
completely inadequate financial 
provision, we find economy in 
certain misconceived directions. I 
have been one of the most 
ardent critics of the Railway Admini- 
tration in respect of waste. But at the 
same time I do not want this urge 
for economy to be routed along mis­
conceived lines. There was a ten­
dency for the Parkinson's law to ope­
rate on the Railways as in all depart­
ments of the Government, that is, more 
and more people chasing a smaller 
number of Jobs and duties. But, I feel, 
here, the Railways will have to allo­
cate their rather inadequate financial 
resources carefully. I was perturbed 
by the fact that in 1959-60 and again 
in 1960-61 there has been almost a 
blanket ban on the recruitment of all 
staff—I am open to correction—in class 
HI and class IV. What worries me is 
this. I am prepared to concede that 
you can do without recruitment of 
ministerialist staff—perhaps there 
are too many clerks about in any 
case, too many clerical assistants to 
officers and higher ups. But, what 
about your essential staff? How 
can you, in the context of a rapidly 
developing economy, when admit­
tedly the traffic requirements are 
expanding rapidly, place a blanket ban 
on the recruitment of essential staff? 
By essential staff I mean particularly 
your running staff, your loco, traffic, 
operating staff.

The Deputy Minister of Bafiways 
(Shri Sfcafcaawas Khia): There Is no 
such ban.

Bkrl Praak Aathsay: I am glad to 
hear that. I was under that fanpres 
sion. As a matter of fact, I have had 
letters from the Minister saying that 
there has bean this ban more or less
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on recruitment in the past year or two 
years even with regard to traffic and 
loco staff. I was under the impression 
that there was this blanket ban.

The fact that you have not got 
enough staff is underlined by the cir­
cumstance that I am constantly get­
ting complaints of the hopelessly in­
adequate provision for leave reserve. 
The men tell me that it is virtually 
impossible for them to get their enti­
tled leave of 30 days in a year. Vir­
tually impossible. May I, in passing, 
make a reference to the recommenda­
tion of the Pay Commission? The Pay 
Commission—they are good people, but 
people sitting unfortunately in a vac­
uum of some unreality—said, we
will cut down the entitlement to ac­
cumulation of leave from 180 days to 
120 days#nd to justify this, they began 
to draw analogies from western coun­
tries, analogies which have no applica­
tion. In western countries, we have 
not got this particular facet which we 
have at the moment, a phase—I hope 
it is a passing phase—wehere you have 
inadequacy of staff. There is no pro­
vision of leave reserve. Men accu­
mulate their leave not because they 
want to. They accumulate their leave 
because they are compelled to accu­
mulate their leave, because when they 
apply for their entitled leave, you say, 
we have no leave reserve. On the one 
nand, they cannot get their leave; on 
the other hand, you are cutting down 
the amount of leave which they are 
entitled to accumulate on full pay.

May I make a passing reference to 
an omission? I do not, probably, it 
was completely unwitting. But, I was 
a little disappointed at the complete 
omission—I have read the speech 
carefully; I am open to correc­
tion—of any reference in the speech 
to some appreciation—I won't tay tri­
bute—to some appreciation of the ser­
vice rendered during the strike by 
your loyal staff.

Shri 8 . H  Banerjee: All are loyal.

Shri f n s k  Astfcewy: I did not mean
that I can follow his line of think- 
fog. He would like to hav# no loyal

staff in times of crisis so that the 
country can be held to ransom.

Shri S. M. Banerjee: All are loyal.

Shri Frank Anthony: That is what 
my friend wants. I say this and I 
want to put it on record. Fortunately, 
you have particularly in certain affect­
ed areas your loyal staff. I am not 
only gratified, but I am proud of the 
part that was played by the Anglo- 
Indian Railw^men.

Shri S. M. Banerjee: TThey should 
be awarded medals.

Shri Frank Anthony: Not medals, 
but some appreciation. I expected that 
they would adhere to their long tradi­
tion of loyalty to their service and 
they did it in no uncertain measure.

I have received reports from 70 
branches of my Association. I am 
not going to read them. I am going to 
read only two reports from Adra and 
Kharagpur which were among the 
worst affected areas. In spite of what 
my friends from the back may say,
I think this is a matter in respect of 
which the House will be not only inter­
ested, but appreciative. This is the 
report from Adra. It may refer to 
Railwaymen of a particular commu­
nity, but it does show what they were 
called upon to face.

“I am happy to inform you that, 
here in this town of Adra, every 
Anglo-Indian acknowledged your 
press release and took your ad­
vice—not to participate in the 
strike. Because we deliver the 
coal to Tatas, Bhilai, Rourkela, 
Martin Burn, the minerals to Dur- 
gapur and Burn, the strikers 
struck hard here. Under threats 
of violence of slashing of wives 
and children stone throwing and 
brick-batting the boys, not only 
the employed, but the retired men 
went to their duties and managed 
to keep, under awful! conditions, 
skeleton passenger and essential 
freight services going with such 
determination that we broke their 
back* before the Territorial Army 
arrived."
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An Hon. Member: Disgraceful.

Shri Frank Anthony: My bon. 
friend says it is disgraceful. It depends 
on the point of view. If the country 
did not have people like this, every 
now and then, the country would 
come to a grinding halt.

Shri Shahnawas Khan: Most com­
mendable.

Shri Frank Anthony:* “Steam Locos 
were sometimes manned by three 
Anglo-Indian Drivers, who worked as 
driver, fireman and second fireman. At 
Cabins, level crossing gates, yard 
control offices and where others had to 
come for duty at night, with no call- 
boys working, the lads went and 
escorted their relievers to duty.......

Shri S. M. Banerjee: Black legs.

Shri Frank Anthony: My friend
says they were black legs. But he 
does not realise what the black legs 
did.

11__  their wives and mothers
gallantly staying alone while the 
strikers knocked on the doors and 
tapped the windows to break 
their morale ”

Perhaps, my friend thinks that it is 
commendable conduct on the part of 
the strikers.

So far as Kharagpur is concerned, 
this is:

‘‘This is to report on the conduct 
of the Anglo-Indians at Khargpur. 
The boys rose splendidly to the 
emergency easily winning the 
esteem of all the officers with 
their round-the clock service. It 
was accepted as a challenge, and 
without Police protection, hem­
med in by personnel threats by 
hordes of strikers, and with their 
home folk exposed alike, the lads 
kept the wheels moving”—

Shri Nath Pal (Rajapur): What is 
this document he is reading?

Shri Frank Anthony: These are the 
reports which I received.

Shri Nath Pai: From whom?

Shri Frank Anthony: From the
railway-men in these centres.

Shri Nath Pai: Sir, would you 
kindly request the hon. Member who 
is a very senior and responsible 
Member to disclose the source of this 
information, because it is casting a 
most serious kind of aspersion and 
accusation of a very serious nature. 
Once, in the House, we have tried to 
answer this. There has not been a 
single case of violence throughout the 
strike. One gets sick of this kind of 
flimsy charges brought on the floor of 
the House. Not one prosecution 
launched so far.

Shri Frank Anthony: These are re­
ports —

Shri Nath Pai: From whom?

Shri Frank Anthony: By the rail- 
waymen, portraying in railway 
language the terrible conditions to 
which they were exposed in certain 
of the worst affected areas. Perhaps 
my friend would like me to read cita­
tions. My friend says that there was 
no violence. Let me read one cita­
tion as to what happened in Asansol. 
This is an official citation.

“On the 12th and 13th July, 
I960, when all other staff had 
been forcibly evicted by the 
strikers from the Andal West 
Cabin, Shri„C. C. Dragwidge, the 
Yard Master remained steadfast 
at his post of duty. Even when 
he was surrounded by a mob of 
200 persons on the 13th of July, 
and their attempts to intimidate 
him and force him to leave the 
Cabin, he stuck to his post till the 
Police arrived and dispersed the 
crowd and on the afternoon of 
the same day when the Divisional 
Superintendent, Asansol visited 
the Andal West Cabin he found 
Shri Dragwidge still working
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single handed although other staff
were afraid even to move in the
vicinity of the Cabin/’

Shri Nath Pal: That only shows 
that the strikers were graceful.

Shri Frank Anthony: May I say
this? Some of my friends may think 
that it requires a great deal of cour­
age to indulge in a strike. Some of 
them like my friends may think that 
it is even commendable for them to 
indulge in violence.

Shri S. M. Banerjee: No no; we
never said that.

Shri Frank Anthony: I say, for un­
armed rail way men, to run the gaunt < 
let of violence, not knowing what may 
happen to his wife and children: it 
requires courage of the highest and 
coldest order.

Shri S. M. Banerjee: You are the
only nationalist alive in this country.

Hr. Speaker: Let him go on.

Shri Nath Pal: Yes. but there was 
not a single case of violence, a single 
case of prosecution.

Mr. Speaker: That is his allegation.

Shrimatl Parvathi Kriahnan: The
courts have given their verdicts to 
prove that your allegationse are false.

Shri Frank Anthony: The Minister 
will probably be able to give us some 
authentic details of this matter.

I will deal with some of the major 
grievances. There is this question 
of increase of rent which is agitating 
the men. There was a 25 per cent 
increase from 1st October, I960. Per­
haps this was due to reassessment of 
the capital value of the houses. The 
Minister will remember that in 1954 
aleo there was a 25 per cent increase 
in house ren t That means that bet­
ween 1954 and up to date, there has 
been a 50 per cent increase in the 
rent charged to railwaymen The 
argument may be that the cost of 
everything has gone up including the 
20t0 (aDLflfr-*.

cost of materials, and that if railway­
men occupy newly built houses, in­
evitably we will have to assess the 
rent on the present capital value. My 
answer is this, that that would not 
justify an over-all increase in rent 
because I think I am right in saving 
that on an average, most of the houseu 
occupied today, 90 per cent, of them, 
are houses which were built anything 
between 20 and 50 years back, in res­
pect of which the railways have re­
covered the capital value over and 
over again. So, I would ask the 
Railway Minister to look into this 
matter, because, 1 think, it is a 
genuine reason for complaint.

There is another complaint which I 
get from all directions. I know the 
Railway Board has passed orders that 
one year before a person is due to 
retire, steps should be initiated to 
settle all his dues. But in spite of 
that, over and over again, I get com­
plaints that people are not being paid 
their retirement dues for months, 
sometimes for years, and it is a source 
of avoidable hardship.

There it another grievance, and it 
is with regard to this tendency to 
punish people. I have been brought 
up in rather a strict school, and 1 
am not against punishing them when 
they deserve it, but there is tendency 
to punish people, to punish them in­
discriminately, and to punish them 
savagely. I will give an example of 
what is happening. Because of this 
general rather unsatisfactory position 
in respect of coal, the complaint on 
all the railways Is that the driver* 
are being placed in conditions which 
are not endurable. They say that 
the tests in respect of coal consump­
tion are carried out under the moat 
perfect conditions, the best of coal is 
used, coal which is properly trim­
med, but then in actual work they 
are given the worst coal, cosl of the 
most inferior quality, and they work 
under day to day conditions which 
are not perfect conditions. Then 
they are supposed to account for a 
full wagon to the extent of 39 £ tons. 
They say that a full wagon really 
only contains $2 tons, but they are
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made to account for the extra 1£ tons. 
Then they say there is pilferage, 
which is notorious particularly in 
winter, but the officials, because they 
do not want to account for the pilfer­
age, make the drivers account for the 
shortage, and all the drivers down the 
line are constantly being punished. 
There are al kinds of punishments— 
stoppage of increments, stoppage of 
passes, stoppage of privileges, for the 
alleged excessive consumption of coal.

In this respect I would make an ap­
peal to the Minister. I know that so 
far as I am concerned, it is a hardy 
annual, or it is a perennial, but I do 
feel the lime is long overdue 
for the setting up of an appellate tri­
bunal. You may have the rules the 
rules are there, but the rules are dead 
as the rule books which were brought 
into being many many year* ago. 
There are the formal appeals to the 
Divisional Superintendent, but the 
Divisional Superintendent by and 
large does not apply his mind to an 
appeal as an appellate authority does 
or should do. I would ask the hon. 
Railway Minister to consider it. I 
know that he does apply his mind to 
these matters, but it is humanly im­
possible for a Railway Minister to deal 
with thousands of appeals that will 
have to come to him. I would ask 
him to consider whether it would not 
help if he has such an appellate aut­
hority. There is a feeling of frustra­
tion, a feeling of a denial of justice 
among the men, and if this feeling 
can be eleminated, it will add to the 
tone and quality of their work. I 
would suggest that some kind of ap­
pellate authority be get up in each 
tonal headquarters,—I will leave it to 
the Railway Minister as to how to 
constitute it—only to deal with ap­
peals, so that the men will have the 
assurance that when they do appeal 
if there is a palpable injustice, they 
will have some chance erf the palpable 
injustice being remedied.

X want, in conclusion, to say that by 
and large the railway administration

has done a very good, even an excel­
lent, job of work. I would only ask 
the Railway Minister to underline 
four things to beg, borrow or steal 
and increase the allocation for the 
railway administration (I think it is 
urgently necessary); not to cheese- 
pare in the matter of recruitment of 
essential staff; to see that unnecessary 
punishments are not made; and if it is 
possible set up a real appellate aut­
hority in the zonal headquarters.

Shri Asoka Mehta (Muzaffarpur): 
The Railway Minister has many rea­
sons to be satisfied with the perfor­
mance of the railways. I think the 
world over the railways are passing 
through serious difficulties and when 
we judge our own performance, we 
should judge it in the context of this 
world picture.

Here is the latest White Paper that 
the British Government has placed 
before the British Parliament on the 
reorganisation of nationalised trans­
port undertakings. So parlous is the 
state of the railways in the U.K., that 
out of the total capital liabilities of 
the railways there, which are to the 
tune of £1600 million, £400 million 
have been suggested to be written off, 
and £800 million will have to be put 
into suspense account. Only the re­
maining £400 million will be the 
capital on which there is hope of 
getting any kind of return.

We also inherited a railway system 
which wag built up by the British, 
and had more or less the same kind of 
difficulties, but we have a certain 
silver Hning. Our under-<leveop- 
ment by and large, is a black cloud, 
but that black cloud has a silver lin­
ing. We are in a position to pick up 
and set things right, because we are 
not in that advanced stage where any 
change has to be paid for in as big 
a measure as it has to be done in the 
UJC.

Take, for instance, thit introduction 
of the metric system. We have com­
pleted It, comparatively speaking, at



a much less cost than what it is go* 
ing to cost the U.K. in the same way, 
I think we have woken up in time to 
the other problems of the railways,— 
whether we have woken up sufficient­
ly or not is a different matter, I shall 
come to it a little later—but the coun­
try has the right to be satisfied about 
the fact that we have become aware 
of the problems that the railways have 
to face and have tried to tackle them 
with a considerable measure of sue- 
cess, and with certain ability.

Before I go into some of the more 
important questions that I want to 
deal with, I would like to enquire 
from the Minister as to why, firstly, 
there has been this slow development 
of electrification, because the shortfalls 
there are to the extent of two- 
thirds. The difficulties in providing 
transport facilities for our expand­
ing economy are well known, and we 
were depending so much particularly 
in the strategic area, on this electri­
fication. I widh he would find some 
time to tell us more about the rea­
sons.

I am happy that we have inceas­
ed, in a marked manner, the use of 
indigenous materials for railways, 
but it is difficult to understand why 
there has been such a sharp short­
fall in the utilisation of plan pro­
visions for railway worksh

The plan provision was to the ex­
tent of Rs. 65 crores. The total 
expenditure in the first four years, 
** given in this report is to the time 
of Rs. 21.79 crores. I thought that 
when an increasing percentage, a 
massively increasing percentage of 
the requirements of the railways was 
being met from indigenous sources, 
the railway workshops had an im­
portant role to play.

'Hie third point that I would like 
to ask him is this. Why have the 

on the North-Eastern Railway 
«*d the North-East Frontier Rail- 
**y been doubled within a year 

bifurcation? In 1957-56, the 
***** on the North-Eastern Rafl- 

which was then a combined 
•̂ Hway. were to the tune of Rs. 0.47
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crores. In 1959-60, the losses of the 
two railways put together come to 
Rs. 19*37 crores. Is it that the bifur­
cation is such a costly process? I do 
not know.

I feel that we should be given some 
information on the working of these 
railways zone-wise, jiot only in the 
reports but in the speech that the 
hon. Minister delivers to us.

I would like to compliment the 
Minister on the considerable amount 
of valuable information that he has 
given us in his speech. Six year* 
back, 1 had raised, while speaking 
on the Railway Budget, a number 
of questions about the transport co­
efficient of economic development. I 
remember that at that time certain 
sections of the House as well as 
people outside thought that I was 
trying to chase an unreal quarry. 
But I am glad to find that in the 
speech of the Railway Minister 
himself, so much attention has been 
given to the whole problem or re­
lating our transport requerements to 
the needs of our growring economy.

This is distinct improvement, and 
I hope that we shall have more and 
more information in this direction. 
But I think it is also necessary to 
point out that the railways should 
not be treated as one big single kind 
of unified apparatus, but there are 
different zones. Some are making 
profits, and some Are making losses. 
These things have to be assessed, and 
these things have to be looked into.
I hope the hon. Minister will make 
it possible for Members to look Into 
these questions so that we may be
a*>le to raise the right kind of ques­
tions. I find that it is a kind of un­
differentiated continuum. The Rail­
way Minister seems to treat the rail­
ways as *n undifferentiated con­
tinuum. For some purpose* of
course, it miist be an undifferentiated 
continuum but tar the purpose of
understanding and analysing th«
operational efficiency and tor assea- 
ing the working of the railways, t  
sugfeat that It Is not proper that In
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[Shri Asoka Mehta]
the speech, he should treat the rail­
ways as an undifferentiated con­
tinuum.

I have no desire to refer to the 
•trike, but the way my esteemed friend 
Shri Frank Anthony has gone into 
it and the way the Government of 
India and my hon. friend the Railway 
Minister had dismissed the strike, it 
appeared as if it had no impact; but 
it seems that it has had an impact. 
I do not know for how long the strike 
lasted; I think it lasted for four or 
five days but the loss was to the tune 
of three million tons, as far as origi­
nating traffic is concerned. And there 
have been consequences which still 
seem to be haunting us.

I would like to draw your atten­
tion to what the Railway Board have 
to say at page 13 of their report for
1959-00: ThU is what they say:

‘"Ihe number of man-days lost 
during the year under review 
was the lowest as compared to 
any other year during the last 
decade.**

This was a wonderful position. This 
was such a satisfying an3  exciting 
position by the end of 1959 or some 
time towards the beginning of I960, 
that we had reached a stage where the 
man-days lost were the lowest. The 
number given is insignificantly small, 
and this was the best and the peak 
performance in the whole decade. Why 
is H then that this big strike took 
place? I would like the hon. Minis­
ter to ponder deeply over the point 
which I am taising. While I agree 
that he must give his fullest atten­
tion to all that my hon friend Shri 
Frank Anthony has said,—I hope my 
hon. friend will not rfHsunderatand 
me when I say this—I would beg of 
him to give his main attention to 
the point which I am raising. Why 
it Is when thing* were looking so 
blight, and there was this kind of

responsiveness on the part of the 
employees to the Administration, 
that in 1960 there was tihi* burst-up 
in which a number of people parti­
cipated? The number may be X or 
Y, I do not know. But the fact re­
mains that it did make a serious 
dent, a dent which we have not yet 
been able to straighten out, on the 
operational efficiency of our railway* 
during the year.

My next point is about the inade­
quate anticipation of traffic. My hon. 
friend has referred to some of these 
things. So, I shall not try to repeat 
them. I find that the anticipation 
about traffic was belied in the Second 
Plan, and the Minister says that it is 
likely again to be belied in the Third 
Plan. As far as passenger traffic is 
concerned perhaps, this is being done 
deliberately because of our inadequate 
capacity to develop transport. We 
are giving greater preference to 
goods traffic than to passenger tra­
ffic. So, I shall not criticize about 
the inadequacy as far as passenger 
traffic is concerned. But, as far as 
goods traffic is concerned let us rea­
lise that the performance of the rail­
way appears to be good. Even after 
we have taken into consideration the 
various criticisms that my hon. friend 
Shri Frank Axvthony has just offered 
it appears to be good, but it is so 
because of the shortfall in our pro­
duction. Tlie shortfall, as far as coal 
is concerned, is 7 million tons; in steel 
and pig iron it is 2.5 million tons, 
and in cement, it is 1.7 million tons. 
This is a failure a failure of the eco­
nomy as a whole to move forward 
according to the Plan that has per­
mitted the •Railway Minister to come 
here and tefl us, behold my perfor­
mance has been so good. I give him 
credit for that, but think the nation 
as a whole is rather sorry that our 
overall performance has been so 
poor. If our overall performance had 
been good,—and I hope that It wiR 
be good and we have to make every 
effort to see that K will be good la 
the Third Plan—where will the nfl^ 
ways be?



May I point out that in the last 
ten years, there has been only a 28 
per cent increase in the production 
of commodities and 40 per cent in­
crease in services? As I tried to point 
out on the last occasion, this is an 
imbalance in our economic develop­
ment which has to be corrected. 
Greater attention has to be paid to the 
increase of commodity production 
than to provision of services. If that 
happens, the burden on our transport 
facilities is going to increase dispro­
portionately. While absolute figures 
have increased very much, relatively 
the change has been not very great. 
Basic traffic of coal, cement, ores; 
grains etc. constituted 50.4 per cent 
of the total traffic that is, goods tra­
ffic carried by the railways, in 1950­
51, while the “others” constituted 
49.6 per cent In 1960-61, the 
difference is not very great. The per­
centage is 52.93 for basic traffic, and 
for the ‘others' 47.07. But, if the 
Third Plan goes through,—and as I 
have nepeatedily said, I hope and 
pray, and it will be my constant en­
deavour to see that that is the least 
that we are able to put through— 
the basic traffic will be 64.06 per 
cent and the ‘other* traffic will be 
35.94 per cent The whole structure 
of our traffic is going to change.
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The other traffic may be picked up 
by other forms of transport but the 
bask traffic is the unalterable and 
inescapable responsibility of the rail­
ways to carry. At t h i s  time in a 
sense we have reached the historic 
forking of the road. We have reach­
ed a stage where as compared with 
the previous efforts great as they 
have been—end 1 congratulate the 
Hailway Minister and Ihrough him 
the whole Administration and the 
million odd people who are working 
on the railways |o r the very fine work 
that they have put in; and we are 
very proud <Sf them—a qualitatively 
different kind of effort and a quali­
tatively different kind of approach 
will be needed in the Third Plan, 
because We hive reached the forking 
^  t h e  road.

This leads me on the very impor­
tant question of transport co-ordina­
tion. I have been discussing so far 
the question of transport coefficient 
of our economic development, but 
the transport coefficient cannot be 
assessed adequately unless we have 
a clear picture of transport co-ordi­
nation.

It is here that the Neogy Com­
mittee has been gallantly struggling 
with this problem, and something 
which we had kind of pushed under
the carpet has at long last been
brought to the fore. I hope that this
House will be willing to give suffi­
cient thought and attention to the 
crucial problems which the Neogy 
Committee has raised, because I do 
not think that that Committee, no 
matter how high powered it may be, 
will be able to reach any decisions 
on policy, unless it receives guidance 
from those of us who have the pri­
vilege to represent the people here.

13 hr*.

As far as transport co-ordination 
is concerned, we are somewhat back­
ward. Here b  Mr. Savage’s took; 
An Economic Histofy of Transport. 
He examined transport co-ordination 
in the U.K. in 1930 and that where 
we are today in India. He says:

"None of the restrictive legis­
lation of the 1930s went to the 
root of the road-rail problem. 
None went for towards the ac­
hievement of the much-discus­
sed but rarely defined aim of 
‘transport co-ordination*—

I suggest that even the Neogy Com­
mittee has not been able to define 

because it has raised certain very 
very important questions and unless 
we help to answer them, this term 
will not be defined—

“Co-ordination, in the econo­
mic sense implies the carriage of 
traffic by that form of transport 
whose reel economic costs are 

lowest No steps were however,
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LShri Asoka Mehta]
taken in the inter-war years to 
remove the unequal obligations 
and incompatiblae systems of 
charging of road and rail goods 
transport___99
We are, therefore, at this stage, 

and 1 think the Neogy Committee has 
done a splendid job by posing the 
crucial questions which we cannot 
evade or can evade only at our peril. 
There is already too much traffic; 
there will be even greater traffic 
in the further than all forms of trans­
port can carry. We have not the re­
sources to develop in spite of all the 
appeal that Shri Frank Anthony 
has made. I know the Railway min­
ister also realises that we just 
have not the resources to develop 
and provide adequate transport to 
carry all goods. Therefore the whole 
problem of transport co-ordination is 
of sovereign importance.

Here I will say something which 
might make me unpopular even with 
you. I hope you will permit me to 
say that ___

Mr. Speaker: I thought I am above 
politics.

Shrl Asoka Mehta: No, I am go­
ing to say something about South 
India.

Mr. Speaker: I belong to the
whole of India.

Shrl Asoka Mehta: 70 per cent of 
our railway lines run parallel to or 
within a short distance of motorable 
roads. We find that between 1948­
49 and 1960-61, there has been a 
sharp shift in passenger traffic. In 
1948-49, 77 per cent of all passengers 
travelled by train and only 22.9 per 
cent travelled* by oommerdal vehi­
cles. In 1960-61, the break-up Is 
59.8 per oent by railways and 40.8 
per cent by motor transport

When this big shift is occurring, I 
think we must be very careful when 
we make all kinds of demands on 
the Railway Minister for extending

railway lines. In Madras, where 
long-dLtance passenger road trans­
port had developed very much, losses 
are being aggravated year after year 
as far as passenger transport is con­
cerned. 95 per cent motor transport 
in Madras 'State runs parallel to rail­
way lines, and the result is that any 
development or expansion of rail­
ways there without being very care­
ful, is likely to be an even more los­
ing proposition than such expansion 
in any other part of India. I say 
this with great hesitation, because in 
these regional questions, one has to 
be very carefuL But purely in terms 
of the economic needs of the coun­
try, I hope we will be supporting the 
Railway Minister if he has to say 
that the economic considerations have 
to be more important than any other 
considerations.

Shri Thanu Pillai (Tirunelveli): 
What about goods traffic?

Shri Asoka Mehta: If I am say­
ing some thing wrong and foul he 
can demolish me afterwards. But I 
do not think this is the time to in­
terrupt.

When we talk about railway deve­
lopment, I think we shall also say 
that the railway development may 
have to be restrained because there 
is this possibility, and the develop­
ment of road transport very fast We 
shall, of course, have to take into 
consideration the condition of roads, 
of bridges and all th a t That is 
where the whole question of co-ordi- 
natlon will have to be gone into from 
another angle also. But before I go 
into that, I would like to invite your 
attention to what has been done in 
U.K., where the Select Committee 
on Nationalised Industries recom­
mended the policy of providing open 
subsidy by the States naturally to be 
voted by Parliament for unprofitable 
lines maintained for social and other 
purposes. I think we should do that 
here. We should be dear in our 
minds that there must be certain 
lines which haw  to be developed for
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social and other purposes; uut we 
should also be clear that they are un­
profitable and we shall have to give 
subsidy year after year, so that this 
Hou^e does all these things with lull 
awareness and the whole country 
knows which are the lines which we 
are subsidising and why. Otherwise 
everything gets mixed up into the 
general accounts of the Railways 
and the Railway Minister has to face 
various pressures that are exerted 
upon him, no matter how strong he 
may be and somehow or other it may 
not be the most economic perfor­
mance that he will be able to pro­
vide.

I therefore bring it to your atten­
tion so that this matter needs to be 
considered. Of course, so far our 
railway expansion programme has 
been very limited dn the last decade. 
The only increase in railway cons­
truction has been 1200 miles. But 
the pressure is bound to grow, and 
it is growing. Six years ago what I 
said about transport co-ordination 
was perhaps then deemed to be ir­
relevant. The picture is different 
today. Likewise it may be that six 
years from today what I say now 
will sound very relevant I suggest 
that these are issue* into which we 
must go because all planning is ulti­
mately insulating, to the extent it is 
possible, economic imperatives from 
political pressures.

On the question of road transport, 
you will remember that when the 
Masani Committee Report came up, I 
was somewhat critical and I had 
pointed out that his particular bias 
towards “free enterprise”, which un­
fortunately for him and fortunately 
for me is out of tune with the general 
approach of ttfs House and this 
country, had coloured the whole 
drafting of the Report I find that 
the Neogy Committee which was an 
Independent Committee also seems 
to have reached the same ldnd of 
conclusion. There is this constant 
pull between what one might call the

pro-railway elements and the pro­
road transport elements. The great 
thing that the Neogy Committee has 
done is to say that this kind of con­
troversy is a barren controversy. The 
real issues are somewhat deeper and 
somewhat different. For instance, 
now there are only three alternatives. 
The first alternative is what the 
British Government have done. The 
British Government have said in the 
White Paper:

The present restrictions on the 
ability of the railways to adjust 
quickly and adequately their 
freight charges and passenger 
fares are, in the Government's 
view, no longer justified in pre­
sent competitive conditions.

“The railways will therefore 
be freed from statutory control 
over their charges, except for fares 
in the London Passenger Trans­
port Area__ ”

So many restrictions have been re­
moved and commercial freedom given. 
Should we give commercial freedom? 
You cannot have commercial freedom 
for road transport and say no com­
mercial freedom would be given to 
the railways. I feel we cannot afford 
to give commercial freedom to the 
railways; that is a policy which 
Indian economy, in its present stage, 
just cannot afford. Therefore, that 
has to be ruled out

You will remember you had told 
me that one of the questions worth 
looking into is whether we cannot 
have the same price for coal all over 
the country. Now about 88—40 per 
cent of the traffic is carried by the 
railways is provided by coal. The 
average haulage Is 500 miles and it 
costs about Rs. 17 per ton. H ie mini­
mum cost is Rs. 7 for 100 miles and 
the maximum Is Rs. SO for 1900 miles. 
I do apt know whether the sugges­
tion that was made, that Rs. 17 be 
made uniform all over the country 
would be the right s«gpisttrwi
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Mr. Speaker: Is there no telescop­
ing rate for this?

Shri Asoka Mehta: Admitting that 
it is telescopic, the whole point that 
we were discussing with a group of 
friends was whether any kind of uni­
formity could be introduced; and I 
thought it would be useful to bring 
this to your attention.

Mr. Speaker: Perhaps he thinks it 
ia possible.

8 hri Aaoka Mehta: I doubt that. 1 
think that certain slight alterations 
might still be possible. I do not know 
because there is considerable subs­
tance in saying that areas which are 
far greater away from the coalfields 
have a competitive disadvantage in 
industrialisation. Whether the teles­
copic rates should be further reduced 
or whether any kind of increase in 
areas nearabout can be contemplated 
is a matter which the Railway Minis­
ter and the Planning Commission 
should go into.

Shri Bhnal Ghose (Barrackpore): 
It has been done in the case of steel. 
(Interruption).

Shri Asok« Mehta: I doubt very 
much whether it could be done in the 
same way as steel has been done, 100 
per cent uniform. But this is a point 
on which I would not like to offer a 
definite opinion one way or the other 
because it needs to be gone into, by 
the Planning Commission or, perhaps, 
by the Neogy Committee if it is com* 
petent to go into i t  (Interruption).

As I said, commercial freedom can­
not be given. Then, what is the alter­
native? The alternative then is, we 
can have regulation. Can we have 
regulation? There is room for regu­
lation. But regulation, again, will 
have to move in a certain direction. 
What is the direction of the regula­
tion? I think, today, our regulations 
have no very specific and clear direc­
tion.

It was a decision taken a long time 
ago that the Railways should also

participate in road transport; they 
should be a kind of co-sharers in the 
development of road transport. In 
the Second Plan Rs, 10 crores were 
provided for this. But I am surprised 
to find that the actual utilisation in 
the first 4 years has been only 
Rs. 3.83 crores. The Railways are 
shouting and crying, justifiably in 
some cases and unjustifiably in other 
cases, about the competition that they 
arc facing. Why is it that they have 
not been able to utilise these Rs. 10 
crores? What has happened?

Mr. Speaker: There is a proposal to 
limit road transport to only 50 miles 
in the case of passenger traffic and to 
250 miles only in the case of good 
traffic.

Shri Asoka Mehta: That, according 
to me, would not be very wise be­
cause we are not able to provide eno­
ugh facilities of transport for passen­
gers. In the last 5 years, I think, the 
actual increase has been 25 per cent 
The provision was only 15 per cent 
The potential increase will be much 
greater. It is rising at the rate of 
61 per cent or so—I mean passenger 
traffic. When there is a sharp in­
crease and people want to go very 
much and 40 per cent, the passenger 
traffic has already been taken over by 
road transport, I wonder whether it 
would be very wise to interfere with 
it.

The real problem is that of goods 
transport, of its rational and continu­
ous movements. The general trans­
port policy seems to be that the goods 
must be kept moving. Passenger 
amenities and other facilities are very 
important. But, in the overall inter­
ests of economic development that 
will have to take a back seat. That 
is the present policy. If you think 
the policy has to be revised again, it 
is a major decision which the House 
should take. But we cannot keep on 
meddling at the Railway Ministry for 
what we had not asked them to 
attempt

Two suggestions have been made; 
or rather two questions have been
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raised by the Neogy Committee. 
What should be the licensing policy 
and what should be the taxation 
policy? As far as the taxation policy 
is concerned, I think, we must intro­
duce flexibility. Taxation provides an 
instrument for directing and divert­
ing traffic in certain directions. What 
should go by road and how it should 
go by road and all that. The whole 
regulation system will develop only 
to the extent we have a much more 
flexible instrument of regulation and 
direction

Today there is hardly any instru­
ment. I am surprised to find that our 
Inter-State Transport Commissioner 
has hardly any work to do because 
all inter-State problems of road trans­
port are being handled by the Zonal 
Councils. We know that the Zonal 
Councils consist of very distinguished 
leaders of our country. But the Zonal 
Councils meet so infrequently; they 
are already overburdened. I do not 
know what they will be able to do 
about coordinating inter-State road 
transport

In the United States, for instance, 
the .Inter-State Commerce Commis­
sion plays an important part in ensur­
ing the co-ordination that exists there. 
Here, on the analogy of th a t we had 
this Inter-State Transport Commis­
sioner; and the Inter-State Transport 
Commissioner, as most of the Com­
missioner; and the Inter-State Trans­
port Commissioner, as most of the 
Commissioners that we have created, 
seems to have become thoroughly In­
effective. His ineffectiveness must 
be removed. In order to remove that 
both the licensing policy and the taxa­
tion policy have to be thoroughly re­
vised and gone into. On this ques­
tion 1 feel 1 have given my views and 
I hope on this occasion or on * some 
other occasion we shall five our 
views so that the Neogy Committee 
or Government may be able to reach 
a decision in the light of th« informed 
opinion of this House i* able to pro­
vide.

I have only two small points to 
make before I conclude. My penulti­

mate point is about this coal business. 
This is rather a curious version of 
what comes first, the hen or the egg 
—this problem between the two 
Ministries, this dispute between the 
Ministry of Coal and the Railway 
Ministry. The Coal Ministry says 
that the Railway Ministry has not 
carried all the coal that has been 
mined. The Railway Ministry says 
that it has not got just the wagons to 
do i t  It has not got the wagons to 
do it. Why? Because it has not got 
the steel for i t  This is a kind of 
vicious circles that has been created 
Perhaps, the Railway Ministry has a 
case. I have looked into that. When 
I find the__

Mr. Speaker: I understood from the 
Minister that the targets of the Plan 
have already been reached but by the 
time the targets are reached, the 
demand is increasing. Therefore....

Shri Asoka Mehta: That may be so.
But there i8 something more than 
this. If we look at the figures it if 
very interesting. From 1056-57 to
1960-61, year by year, the actual ex­
penditure on rolling-stock—-of course; 
rolling-stock includes wagons and 
everything—has been decreasing. In 
1056-57 it was Rs. 93.75 crores. In 
1957-58 it was Rs. 84*88 crores in 1958­
59, it was Rs. 75.10 crores and in 1959­
60 it wag Rs. 57.09 crores.

Yesterday, you will remember that 
our Planning Minister Nandaji formu­
lated a kind of law that in the first 
year of the Plan the expenditure is 
less than pro-rata and it keeps on 
rising in subsequent years. I think 
that it was the reply he gave to Shri 
Nath Pai. But that Nanda Law has 
been working in the reverse direction 
as far as the Railways are concerned 
because there has been a steady fall 
in the utilisation, there has been a 
tall pro-rata in the utilisation of the 
resources that have been made avail­
able.

Mr. Speaker: But I think it is tho 
other way. The wagons are being 
produced and rolled on but then the 
demand for wagons goes d#wn*
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Shri Asoka Mehta: Sure; the wagons 
have been produced. But my whole 
contention is that while the provision 
lor rolling-stock in 1956-57 was 
Rs. 93.65 crores, the actual expendi­
ture was Rs. 93.75 crores and in 1959­
60, the provision was only Rs. 59.41 
crores and the actual expenditure was 
only Rs. 57.09 crores. They have 
argued that it is because they could 
not get steel. But this is a matter in 
which, I believe, the responsibley, 
perhaps, lies on both shoulders; but 
much more it lies on the Government 
as a whole.

My point is slightly different. I 
And by studying what little I have 
been able to study this problem of 
coal, we are not sure of where our 
coal mines are going to be, what qua­
lity of coal is going to come out. If 
you go through this report—as I am 
sure you have done—of the N.C.D.C. 
they say that they were expecting 
that they would get this particular 
quality of coal from a particular mine 
but, unfortunately, the coal that has 
come out is of an entirely different 
kind. All that has an effect on your 
transport arrangements. That is a 
technical subject Can there not be 
any way of finding out—as we do as 
far as oil is concerned, some drilling 
Is done to ascertaining and how much 
of it can be obtained—in the matter 
of coal what amount of coal you are 
going to get and what the quality of 
the coal is going to be? Before we 
lay out our plans and prepare our­
selves, can we not do this? For we 
suddenly discover that the quality of 
coal is not useful for the purpose for 
which it was intended or expected to 
be used and there are all kinds of 
difficulties. That is why while this 
controversy between the two Minis­
tries has been interesting to a point, 
I have some deeper concern. I would 
like the hon. Minister and Govern­
ment to go into this matter.

My last point is this It is absolute* 
ly necessary that we have a high 
level transport co-ordination commit­
tee. That is one of the conclusions to

which this white paper of UK ha* 
come to. It is impossible to hand 
over all the means of transport to the 
Railways; it is inconceivable to think 
of any kind of transport arrangement 
in which the Railways do not play a 
very big part. What is needed is a 
transport co-ordination committee. 
Unless these various means of trans­
port are brought together and unless 
they give up functioning as competi­
tive units, mutually antipathetic and 
unless they are willing to bring about 
much closer understanding, we shall 
not be able to meet this problem. The 
Neogy Committee has asked: will it 
be necessary for us to move towards 
integration of transport? I feel that 
co-ordination will have to be in the 
direction of a certain extent of inte­
gration. It is not necessary to 
squeeze out private enterprise in 
goods transport. Private enterprise 
can be utilised or integrated in the 
various goods and road transport cor­
porations that may be set up and in 
which the Railways, the State Gov­
ernments and the private operators 
can come in. A series of corporations 
will have to be set up. But we are 
not clear about our own direction as 
far as the transport co-ordination is 
concerned. That is why the first is 
ruled out: under no circumstances 
can we have free commerce in trans­
port because we cannot afford it. We 
have been oscillating between regula­
tion and integration. I do not think 
any one of us would favour complete 
integration because that also would 
be something which would be unsuit­
ed to the genius of our country. It is 
in between these: sometimes regula­
tion without direction and sometimes 
with direction. My contention is that 
only a transport co-ordination com­
mittee at the highest level will be 
able not merely to provide direction 
In terms of policies but directions in 
terms of implementation because this 
is a matter whtah cannot be left 
vague Our whole ability to imple­
ment the big Plans of economic deve­
lopment can founder on this rock of 
transport I hope and trust that it 
will not be a rock on which we will 
founder but a rock on which we shall
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build the fabric of our abiding pros­
perity.

Mr. Speaker: Shri Guha. I have 
called four hon. Members, one after 
another, from the Opposition; I have 
not yet called any hon. Member from 
the Congress Benches.

Shri A. C. Guha (Barasat): Sir, the 
preceding Members who have spoken 
from the Opposition have also com­
plimented the Railway Administra­
tion on their performance during this 
year and during the entire Second 
Plan period. So, I need not say much 
on that point.

The Railway Administration has 
done fairly well in fulfilling the obli­
gations put on it by our developing 
economy. A saving of Rs. 40 crores 
has been effected in our foreign ex­
change expenditure by getting stores, 
equipment, etc. scheduled to be im­
ported, from local manufacture. It is 
a big step and we are glad that they 
have been advancing towards self­
sufficiency. They have also entered 
the export trade by offering global 
tenders about the supply of coaches 
to Pakistan and Argentina. In the 
matter of the supply of engines, we 
expect they will be able to compete 
in the foreign markets.

I suggest that the attention given 
to the research section is not quite 
adequate. Greater and bigger allot­
ment should be made for research: 
in fact research is the basis on which 
they can proceed to manufacture in­
tricate equipment and there should 
be adequate encouragement for re­
search.

On serveral occasions it has come 
out in the House that there has been 
difference between two Ministries of 
the Government of India Railways 
and the Steel, Mines and FueL Ibe  
carrying of coal is of vital importance 
for the development of our industrial 
economy and there have been some 
lapses in this regard. We do not 
know who is to blame more. Surely 
we know that there has been some

shortfall in the production of coal 
but even then the Railways should 
give greater attention to this problem 
of carrying coal for industry and for 
its own uses. Some adjustment be­
tween the two Ministries should be 
affected.

In spite of the achievements, the 
replacements of engines and coaches 
have not been done properly. There 
are still backlogs in the replacement 
programmes of the railways which 
should be done early. Some of our 
rolling stock are overworked and 
need respite. Maintenance and re­
pairs are also not being properly done 
in time. We should see that the 
engines, coaches and wagons run their 
proper life. Shri Frank Anthony has 
made a serious allegation that the 
engines which were to last 80—40 
years cannot be expected to continue 
for more than 10-12 years under the 
present conditions. I do not know 
whether there is any basis for thia 
allegation. My feeling is that this 
assessment may not be quite correct 
but I think we have not given proper 
attention for the maintenance of our 
engines. They are costly things and 
their replacements also will take 
sometime. So, they should be g iv tt 
proper attention.

The Financial position of the Rail­
ways is not very elastic. Year after 
year the net surplus is going down 
practically in 1959-60 it wa8 Rs. 20 
crores and In the present year, Rs. 14 
crores. In the coming year, it would 
be Rs. 8 .6  crores.
13.29 hrs.

[Mr. Db*uty-Speaker in the Chair]

Another disquieting feature is that 
the operating expenses are also go­
ing up. While the net surplus has 
gone down this year, the operating 
expenses have gone up by one per 
cent, Le., 61.1 per cent of the total 
receipts. This is rather on the high- 
side for any concern, for any com­
mercial concern. The question may 
be raised whether Indian railways is 
a commercial conoem or a public uti-
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lity concern. Surely, it has a public 
utility function. There is no question 
about that. But it should run also on 
a commercial basis to the extent that 
at least it must pay its own way. Its 
own development and maintenance 
should be financed by its own earn­
ings. There should not be any con­
fusion about the dividend to be given 
to the central revenues. That is not 
actually any extra money given to the 
tax-payers or the general revenues of 
the Government. It is just more or 
less to cover the interest charges, that 
the Central Government will have to 
pay on account of the money invested 
for the Indian railways. There might 
be a slight margin after covering the 
interest charges. So, the Indian rail­
ways should look to the commercial 
aspect also, even though it must have 
a public utility aspect before its mind.

The operating expenses should be 
brought down. This is particularly 
an important point as regards the 
passenger traffic. Passenger traffic 
has been increasing rapidly. It was 
expected that passenger traffic dur­
ing the second Plan period would in­
crease by only 15 per cent, but it has 
increased by 25 per cent But in pas­
senger traffic the Indian railways 
have been losing. So, any increase 
in passenger traffic is not adding to 
the profits. It may be said that it is 
adding to the total loss of the rail­
ways. The expense ratio of the 
Indian railways on passenger traffic 
is 101.9 per cent of the receipts. That 
means it is nearabout two per cent 
more than we get from the passen­
gers. The railways should see that 
the passenger traffic should leave 
some margin. At least it should not 
incur any loss. This two per cent 
should be reduced so that passenger 
traffic may yield some margin, or, it 
may run without incurring any loss 
at the end of the year. So, I would 
suggest that the Railway Ministry 
should see how they can make pas­
senger traffic somewhat paying or 
slightly more paying. At most, th#

expenditure on passenger traffic 
should not be more than 99 per cent 
of the total receipts.

As regards goods, there is a fairly 
good margin, though I will not say 
that it is a very good margin. Our 
expenditure as regards goods traffic 
is 87*5 per cent of the receipts. So, 
there is some margin left but still, 
I should say that for a commercial 
concern, it is a narrow margin. A 
commercial concern, in the turnover 
of a year should get a profit of at 
least 20 per cent as the margin, so 
that i'. can pay its own way in the 
matter of maintenance, depreciation, 
expansion and the payment of 
interest on capital investments.

The capital at charge between the 
two Plan periods has increased by 
about ninety per cent. But the 
gross earnings have increased only by 
75 per cent In any commercial or 
industrial concern, if the capital has 
increased by 100 per cent, the turn­
over or the gross earnings of the con­
cern must increase by at least 110 per 
cent, but in this case, whereas the 
capital at charge has increased by 90 
per cent, the gross earnings have 
increased only by 75 per cent. So, 
there should be some attempt to see 
that the operating expenses are 
reduced.

In this respect economy can be 
effected only in the use of stores and 
also in the pay bill of staff- I cannot 
say that the per capita pay of the staff 
can be reduced at present. But I 
think there is scope for reduction in 
the number of the staff. From a little 
over nine lakhs in 1954-55, the number 
of staff has gone to more than 11 lakhs 
in 1960-61. So, the increase of about 
17 per cent during these five or six 
years is not justified by the increase 
in the volume of traffic. There should 
be some scope for effecting economy 
as regards the administrative expen­
diture ms also on the fuel and other 
stores, etc.,
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In this respect, I should say that 
one factor affecting economy is the 
prevailing corruption in the adminis­
tration. In most cases, claims and 
their grounds are made in collusion 
with the staff and even ticketless 
travelling, I think, is done mostly in 
collusion with the staff. I do not say 
that the entire staff is responsible, 
but a certain number—I think there 
is quite a good number or proportion 
of them—is in collusion with bosses of 
groups and they help in these corrupt 
practices. This means loss of revenue 
for the railway administration. If 
these things can be tightened up, I 
think the revenue of the Indian rail­
ways can increase by a certain amount.

Moreover, there should be a serious 
attempt to prevent diversion of goods 
traffic from the railways to road trans­
port. We cannot totally prohibit 
goods traffic by road transport, but to 
a certain extent, we can do it. I think 
that after a certain length above, say, 
200 or 300 or even 500 miles, there 
should be a prohibition that road 
transport should not carry the goods. 
That can be done. I also think that 
after a certain length, road transport 
in respect of goods should be national­
ised. The smaller people may be given 
a chance to operate through road 
transport in the matter of goods for 
short distances. I do not like to suggest 
anything about passenger transport. 
Passenger transport by roads does not 
cover very great distance. It is just 
30 to 40 miles. It is not much more 
than tha t But most of the goods 
traffic from one end of India to the 
other end is carried by road transport 
and there should be some regulation 
or control over that I think the Rail­
way Ministry should consider or ♦he 
Government should consider whether 
inter-SUte road transport of goods can 
be nationalised or at least prohibited 
after a certain lenght. Long haulage 
should not be allowed to private trans­
port. What is the condition of the pri­
vate road transport services? The 
workers are not paid properly; the 
goods are not often properly kept; and 
they do not observe the traffic rules on

the roads. They of en obstruct other 
tsaffic and create trouble for normal 
road traffic. So, there should be some 
control over goods traffic by road 
transport

Coming back to the financial posi­
tion, I think the railway authorities 
quite know the position of the three 
funds the Depreciation Reserve Fund; 
the Revenue Reserve Fund and the 
Development Fund. The Depreciation 
Reserve Fund, started at the begining 
of this Plan, with Rs. 103 crores and I 
think it now stands only at about 
Rs. 12 crores or Rs. 14 crores. It has 
almost been exhausted during these 
years. I do not think that the allot­
ment made by the recent Railway 
Convention Committee would also be 
quite adequate for meeting replace­
ments, repair charges of the railway 
rolling stock and other items. I think 
the Depreciation Reserve Fund should 
be properly maintained, and for a com­
mercial house having about Rs. 2,000 
crores of investment I think the 
Depreciation Reserve Fund should be 
kept at least on the basis of ten per 
cent of the capital at charge. But now 
every year it is going down and is 
almost completely exhausted. These is 
no amortisation fund. I do not know 
whether that has also been considered 
by the Government. Otherwise, I do 
not know how the Government is plan­
ning to repay the loans. Will they 
carry the loans all through? Certain 
loans have to be repaid. The loans 
taken from the International Bank or 
some international organisation ought 
to be repaid. And without * proper 
amortisation fund, I do not know how 
they intend to repay the loans. That 
means they will again have to borrow 
from the general revenues or from the 
market or from somebody else. The 
shifting of the burden of railway deve­
lopment and repairs and maintenance 
to tiie general revenues by borrowing 
from the genera] revenues means shift­
ing the burden from the railway users 
to the general tax-payen, a vast majo­
rity of whom may not have any occa­
sion to use the railways throughout the 
year. Why should they be asked to
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pay for the benefits of the railway 
users? This is a bad policy that the 
railways should go no taking loans 
from the general revenue. It means a 
greater commitment to pay dividend 
to the general revenue. So, as far as 
possible, the railways should try to 
maintain and develop their establish­
ment with their own resources. There­
fore, all these funds should be proper­
ly maintains.

Already reference has been made to 
the zonal railways. I do not know 
what was the justification for bifurca­
ting the North-eastern Railawy, thus 
increasing the burden of loss year afer 
year. What is exactly the strategic 
portion of that railway? That should 
be properly stated; the loss from that 
also should be stated. The other por­
tion of the Railway should be run on 
a commercial basis. If there is going 
to be continued and increasing loss 
year af;er year, there is probably a 
case for serious examination of the 
whole system of creating zones here 
and there without proper commercial 
justification.

I have stated (hat the railways 
should make their finances mose 
solvent. One way for that is by effec­
ting economy. The other way Is by 
revision of rates of passenger fares and 
freight I think the hon. Railway 
Minister has been charged in the other 
House that he has made out a clear 
case for revision of passenger fares 
and freight rates, but simply because 
of the election year, he has not done 
it. I think he should have taken a 
lesson from the hon. Finance Minister. 
There should have been some indica­
tion even in the first year of the third 
Plan as to what has to be done and 
what will be considered inevitable 
during the Plan.

Mr. Deputy -Speaker: Lesson could 
only be taken by one who followed.

Shri A. C. Gmha: Nowadays the
name of Prof. Galbraith is repeatedly 
heard in this House. In 1996-07 he

made a report on the development of 
India, in which thers was a chapter 
on the railways. He suggested that 
railway travel should be made more 
difficult and more costly to discourage 
unnecessary travel. He suggested that 
there should be some difference bet­
ween necessary and unnecessary 
travel, and preferential treatment 
should be given for necessary travel; 
unnecessary travel should be made 
more difficult. I think on account of 
the 25 per cent increase in 
passenger travel, there may be some 
justification on the part of Govern­
ment to make a propaganda that 
unnecessary travel should be avoided.

Before concluding, I should say 
something about Calcutta. Calcutta 
traffic is impossible for anybody to 
control. The circular railway is the 
only think that can be done to remedy 
it. I think the Railway Ministry 
should seriously consider when they 
can start the circular railway round 
about Calcutta. The Sealdah station 
requires complete renovation. Little 
adjustments this way or that way 
would not meet the requirements of 
the Sealdah Station, which has the 
biggest passenger traffic in the coun­
try. A number of railway buildings 
should be demolished and the railway 
platform should be completely recons­
tructed.

After the Farraka barrage, there 
should be a railway line over ihe barr­
age so that the traffic from Calcutta to 
North Bengal may be undisturbed and 
uninterrupted.

Shri C. K. Bhattacharya (West Din. 
ajpur): Sir, this is perhaps the last 
railway budget we are speaking upon, 
at least so far as the present Lok 
Sabha is concerned. So, I go back to 
the proposals that I placed before the 
Railway Minister in the first speech 
I made on the railway budget when 
I came to this Parliament In doing 
that, I draw his attention to the fact 
that that modest request has not yet 
been complied with, though it has
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been repeated a number of times dur­
ing the course of the budget speeches 
year to year.

Shri Narashrihan (Krishnagiri): 
lodest request never succeeds.

Shri C. K. Bhattacharya: Yes; the 
Request has to be pitched high so that 
ft may succeed modestly. In any case, 

tie Railway Minister is known to be 
1 very kind and very amiable too; be 
is a very lovable person.

' Shri S. M. Banerjee: What about
the Deputy Ministers? _

Shrl Braj Raj Singh: Why these
adjectives?

An Hon. Member: He is not here to 
listen to that. (Interruptions) 1

Shri C. K. Bhattacharya: So far as
my request is concerned, it looks some­
thing like this. It is like what is 
stated in the Vaishnava poem:

"f<roro s r s  tor

*1 called for clouds to soothe 
my thirst, but they gave me 
thunder;"

In fact, that is a mere request for a 
railway line in North Bengal, which 
has been deprived of the railway con­
nection it had with Calcutta and other 
parts of Bengal and India due to the 
portition of India. It should have been 
taken up first and complied with first 
In any case, I draw the attention of 
the hon. Railway Minister, but it was 
not done.

In response to our request repeat­
ed surveys were made and the sur­
veys proved that the line, if construct­
ed, would be paying. It would not be 
a line requiring to be run with a loss 
or is  a social necessity in spite of the 
loss. Alignments have also been 
made. But unfortunately the align­
ments have been changed lately and 
the new Malda-Siliguri line that Is

being constructed by-passes the area. 
The original alignment was it would
run through the district of West
Dinajpur to Siliguri. But it by-passes 
the district, so that my feelings are 
like this that the cup is being dashed 
to the ground while it is being brought 
to my lips. I had brought this to the 
notice of the Planning Commission 
and the Planning Commission itself
took note of it. I submitted a note
to them wherein I stated the whole 
position. I raised it before the Parlia­
mentary Committee *B’ on the third 
Plan draft. After I pointed out the 
requirements of this district to the 
Planning Commission I submitted 
this written note, which reads:

“This note is related to the re­
port in the “Statesman” (Calcutta 
edition) of 14.10.1060, on the 
broadgauge line now under con­
struction from Khajuriaghat 
(Malda) to Siliguri, a cutting of 
which I handed over to you in 
the afternoon sitting of the Com­
mittee *B' on Draft Third Five 
Year Plan on the 12th instant” 
(that is, 12th November) ‘The 
report is illustrated by a plan 
showing both the original and the 
new alignments of this line.”
The Statesman published a report 

showing both the alignments, the 
original alignment that was there and 
the alignment to which it has been 
diverted. I sent a cutting of it to the 
Planning Commission.

‘This note is meant to elucidate 
that plan and also to serve as a 
supplement to what I stated at the 
above meeting of the Committee 
urging for the extension of this 
line upto Raiganj, the headquar­
ters of the West Dinajpur dis­
tric t

It should be pointed out here 
that the partition of the country 
deprived both Bengal of its rail­
way connection and had a disa­
strous effect on West Dinajpur, 
Malda, JalpaJguzi and Assam and 
practically these tracts for all 
meterial purposes were cut off 
from everywhere. Hie authorities
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were alive to the situation and as 
a preliminary increase contem­
plating to construct the broad- 
gauge line with two arms, one 
from Eklakhi to Balurghat hily 
and another. From Ekilakhi to 
Raiganj. In the explanatory 
memorandum of the last railway 
budget it was stated that “Tildanga 
Farrakka, Khejuriaghat Malda 
project is primarily meant to open 
up West Dinajpur District.”

places due to the loss of their 
previous railway facilities conse­
quent on the partition of the 
country and to stick to the 
original alignment as mentioned 
in para graph 3 and, if that is not 
at present possible or feasible, in 
the alternative at least to extend 
an arm of the broadgauge line 
from Eklakhi to Raiganj a dis­
tance of about 30 miles, which 
will not involve much cost and 
which will be very profitable from 
the point of view of revenue.”As the plan contained in the 

report to the Statesman referred 
to above shows the original align­
ment of this line on the basis of 
which surveys were completed 
was Khejuriaghat, old Malda, 
Eklakhi, Raiganj, Aluabari and 
Siliguri.

This alignment was hailed by 
people of all these places as it 
would partially open up West 
Dinajpur district, Raiganj and 
Malda being connected and the 
distance between Calcutta and 
North Bengal being considerably 
shortened and as it would enable 
our railways to cope better with 
the stupendous pressure of goods 
traffic, specially tea and jute from 
Assam, Jalpaiguri and Darjeeling, 
for which we are largely at the 
mercy of Pakistan at present.

The alteration of the original 
alignment leaving out Raiganj 
altogether has led to the adoption 
of a more circuitous route which 
will not be able to shorten the 
distance as originally expected.”

In fact, the alteration of the align­
ment not only increases the distance, 
it also increases the time required to 
reach Siliguri from Calcutta.

'1  would request you and the 
Planning Commission to consider 
the special difficulties of these

In fact, I have consulted some of the 
railway engineers and they told me 
that these 30 miles arm may be 
extended if the Planning or the Minis­
try agrees to give a grant of some­
thing like a little more than one crore 
of rupees. I received a reply from 
the Member (Industry) Planning 
Commission that my note has been 
forwarded to the Railway Board. But, 
up till now, I received no communica­
tion though this request has been 
repeated every year. Members from 
North Bengal, Darjeeling and Assam 
have submitted repeated petitions to 
the Ministry that this part of the line 
should be taken up in the interest of 
North Bengal, Darjeeling and Assam. 
Though I am speaking on behalf of 
North Bengal, members from Assam 
and Darjeeling are with us in asking 
the Railway Ministry to have this 
part of the line constructed. We 
receive repeated replies tha4 it will 
be considered later but up till now it 
has not been included in the Third 
Plan and I do not know whether it is 
going to be accommodated in any way 
by any extra grant or extra facility 
provided to us.

As I seated now, if the Unk from 
the new alignment to the headquarters 
of the district is provided, it 
will not only help the area for 
which I am speaking here but 
will also serve the interests of North 
Bengal and the business community 
of Calcutta in particular and other 
areas in general by providing greater
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facilities for tea and jute being 
brought from Assam and providing 
greater facilities for goods from Cal­
cutta being taken over to North 
Bengal and Assam. During the pre­
vious discussion our the then Food 
Minister, Shri Jain, was told that in 
order to reach food from Calcutta to 
North Bengal they had to move things 
via Mughal Sarai, because Calcutta is 
not directly connected with North 
Bengal. It takes a long time during 
which the people in these areas suffer 
lor want oT supply. Whereas there 
is food in Calcutta, people in North 
Bengal are in need of food but sup­
plies could not be given to them 
because of this particular difficulty of 
there not being this railway connec­
tion which was there but which is 
now cut off. The Food Minister at 
that time admitted to me that if this 
line was there a lot of difficulties in 
supplying food to North Bengal would 
have been removed, and so he was 
himself interested in having this line.

As this is the last budget that I am 
speaking upon, I again draw the 
attention of the Ministry to this 
particular requirement and I request 
them again to approach the Planning 
Commission for this small mercy of 
a crore of rupees to remove the 
grievances of a large tract of area, 
including the districts of North Ben­
gal, Darjeeling and Assam, and to 
provide the people of Calcutta with 
an easy and quick connection to 
North Bengal as well as Assam, 
avoiding Pakistan, and serve also the 
interests of the business community 
for having their goods easily trans­
ferred from North Bengal and Assam 
to Calcutta.
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t o o  |  f a  r t  fs r w  i t  m r  
*ftr f t  ?tt r*n ft

wr*iT#t nftr ift 5JJKT *rrfft it i

14 hn.

**r % *n7T*r A  v t t  »rr % f\r w -  

sfal n i t  f t  «PT WJPT fT l*  «̂ t Tfs«TT
q yi~?g *r w £ t  3 J^t fW ri f t  a v*  
ftwpn i p  jf WTTfa A HHHfll f fa  
* *  fn r t i   ̂ 1 3 *  % H £

%  W T  < R R IT f  f a  fU T T T  r * r -  
*r*r ft« i, t t

f ta r  *rtr #m vi ^ifemrtt 9  f t m

v t  «rm

t  t w i  wmr, «rt p ir t t  w m ^ ft wjw

KRft « f  « ^ t  4 t f|7T «TT t?¥M- 
f l w c  v t f a  n i f i  f w r  m
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[*5ft TPT f WT

I fntfM % cftr mi 

 ̂ 7T7TT ̂ I

“The Railways, as a Commer­
cial Department under Govern­
ment, should be run in a business­
like  manner  and  successive 
committees on Public Accounts 
had in the past drawn attention 
to delays, procedural and other­
wise, in the recovery of dues, in 
drawing up of contracts and in 
their execution, some of  which 
had resulted in avoidable expen­
diture”

Jrn  *rr  & fa w  s*?

to fnrfi *rt »r> *t  urc Tt

wt?t fv?f  *rr«r; ̂rrfwT ii  f fa 

mipft  nfm'r % =*:p™r

fwm  ijaRTH g AT £ I ?*T *>t

ft̂r vr wr  wr?r  r i  %

'tm   ̂ m̂nn fa

<pt  nr tftr fsfafaw t*-

*ti«b <rtr tt 5̂1 wi |

“Para* 55-60 of the Report 
disclose cases of frauds and 
rfUsappropriatton of funds by the 
Railway staff. The Committee 
have urged the need for tighten­
ing up the internal checks and 
supervision to minimise the occur­
rence at such cases.”

% wr   ̂fr  m 

*<r*n  far* «r?r Pwt *nrr ▼tf* wtft 

m &r w *rm =rff fam «nn i x* % 

vhui tw tow % *fr tjn »r  |

*jf iwrir *pt jn Pmit

aim far  ** * farm* it{

f̂TBTT >m I

A %  ̂ f*

M̂i<i  vr  |

inrrwr | nvnrftn?

fa?s*r & Ôrarc t 1 tsfat ?m ?pr 

rr wrar «rt cr̂ b <ft |mrr

fft  $ irk

PF  ̂ ITST̂TT fV̂i 3TT

*t% *% vtsr *?t r̂fsrer vt srm rrrftj 

nftr tft 3ijKT tpt  <rtr st̂i'Pt̂

* fat «ftr  % fat ;rtct %

wmtr ttjit «rr fann stt *t% i

*t  TTfT *t  *fr m  tt «rt?

tf̂ft 3ft *1  Pttht r̂rS'TT f

afi jr ’tmr  *i t̂?t tt fTT

farm f fr  r̂sir rsrr ^  %

Jit ̂TTTT coo ̂ffa

1̂% XTT m  'JTT

T̂-q̂rr «r> fairer vftiz %qr w

*tt ^ rrrft̂  rnrm tt ?totk 

3rmr 1 nz  ̂ «rŝt  ? »tVt *m•  *  •-  o

«T5IT fifT  rPT̂ % f5RT Tf q*

 ̂ n tfr nft ̂tttt

ft ̂ rmt <Trf«p wrm it 3in<T qf

vt.  1 w*t % fat sfr

% *r?% >m«r % i < tt  fspf. >ft

f̂ n | 1 ̂   tpt 4  ^

»mwTr f vk  % wpjh T«t?iT

1̂̂ 1 f 1  »fr̂ *t »n?T

I :

‘The provision for new lines is 
being reviewed in consultation 
with the Planning Commission. I 
am hopeful that it will be found 
possible to make a further alloca­
tion of funds, to meet the demands 
for new lines to be constructed 
on grounds of political, social and 
economic development in certain 
areas, more particularly in the 
South."

♦ % fa 9ft <rtfa-

WIT f, m  VT *«WW JtA 

ww t *nfl w«n 1 mt



' j t  sn^ft ?ft 
g*ft *5T
w ft ZHFv "JTT̂ T fsPF^T fc^T 3TT
t o  £ % srftft % ?T«f *f <rtfa-

'TTOT I ; ^T  f  q ?rF ir *F?T,
?*rm m  *t z y  »rtfor ^r?n ^Tf?£ 
fo r-5nfi xmr &r, t t
xprr r m r ? .  frmT srV -5ft 5 5 f t  zm; 
t. t t  *ri Tii •- t«tt nm 1 ^ r f ^  nf 
5nv»? r r  sRi# anf *n? v f i  
T5!;*T *?t f»T *RT$ "3TK I *̂T %
faq q-K  i r^ i te  % f?$ mrfhir tft vifjft 
«fi 1 ~r *r r- m m  ? o t t  fspp 
fann i r t  t.. T«rr *?r Tt
?ft? mrr. r.T irf «fV o-t 
3*1% ?t qfTT ^rrm t  f r  n  %
JTTFT *Pt tft st??Y ff=T*TT 3TT TfT ? I irft 
ST'fta ^ f r ^ i r ^ T l T ^ T K r n F  
fTTTT TT 3T*T frTOT 5TPT, *ftr 3*  * t 

Pro ?ITPT *R % <T$STT VfaT- 
^5H JTlf cTŶTT ^iT^T f% +1*1 5TT îTTVT 
3HTST % 5Z)T̂T <VWi irt7’ irTTT^WtT 
f> *hV ^’ftl ??T *pt ti 'k<<i<;i 3fFX?T 
n O  s’rftnr q? *m *ifV fa  
tprr «r s?t Pp t f W ^ r  vfirc>*i»»r «n 
fafei« 7*&% gn[ 5*T T!7T% Tt t^TfT 
V7 fnjT TTO I

ro  % *r* * t mnfhr 4  ijr^r %
^nmT ? *? «i? i  «Yr s* *r

^ sftsr( ^ T T ^ f T T ’TTT,*TOjr WfftpA *w »mnwr j  ft* mr it, ftr
^  ^fur ^  p r  I , p r  «nmr afaw ftrcwr 
*“t f a r m  1 1 «nr i t*
ft*  rfT »ft» «mf« 7^% fft fim f

m trr
«fr «ft* mf» rr <** f̂ mr mfrr 

1 #  »nmnr f  ftp tfcrf 
% <mx, mm tft* *r  «fter ^ r  

tow* 'ix, «v <if 1
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5  fv  ^  ^ f f  ^ r  % ^fter itw 
%s*r i?r ftwr mn
jffer ?rsr % ftnr r * m  m  i 
w  w  <^ni? «irc> ^ tt *m 

apfr ^  <?% |  »ft | »  mfliar 
¥« rf 1 «mr w  v t * frr T ’c 
f v n  v r  w'Rr v r f r i r r t
%>( % *i*ii 4 li^  »rar ^ * 1  v*ttvt

r r  s^f artsr vr %r v rf w  v g m n w  
jit if »r*# n r f  ^  fw r  wr
1̂ *?>n 1 ^ I

aft fncwtw 4  fT3»r % ?rm%
T^TT 'HÎ TT j  ^  JTJ y ff: »TT^
Jf f̂t *flTT TO ÎWT if *TT tr*T WZ 
|  «Flf̂ rTT «rtT Vfe T^TT I RTT
*m  v t t  f r  nrfzTT <rt 4^rw

it?  «Nr «rtr »fter »t3t ft  vfe 
* ^ t t  « t  wnft f  1 ifte r »nr >»ff % 

r t  amrr |  tftr  m f a m  * t * m  
snw  ̂ 1 4 mmrr jf Pit t t  <Wf 
farem f t  r t f  w¥t»t n^f if t r  «t» 
*nr % f[v  ^  ftrww % vr*r *wwt 
f  1 «nrr ^  «« f a w  % 
rite r »Nr iw w  v t wr» ih r # %wr <vx 
< at % %% f t  w t*  v r t 
anRv *r̂ f 1 i*r % ftnr %*ft ffvAv 
|  f^  iw «w  «it fH r r  f ^ r  mw <ftr 
r t  ft% v t w it ^ r  *  %*«r fta ir ww 
jjrfff aft ir t f t  m  n w  ftws*r «*r jw  
t  sit fter |  m > * r f t  wnf 
«rtr to  « im  to w t iftn f ft  q f t

1

« ff  m  n i  m m  i W t w  m  
m m  r |w  1 1 iw ^  ftrt-
♦  ftp* *  m  eftrwnW f % wrtr 
Tfpn ^ p r  {  1 w  I  q p ft owAv
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TRf>W| ijcft]

| shit | 1 *

*t̂ tt j£ fa 

t̂ptt <r$AAv stars*  wnf *ftr 

W % f*nr  vt v̂(hr *rr̂ ̂  

r̂rsr tot*t $, *rcr tfhc <tt «ri *?mr 

frar Sr «rrft vr ̂ nrm*

 ̂*j<t aqrcr ̂ r̂r $ 1

fxvrft iftrr *r* %w*t vr tr̂r ̂tit 

toft | 1 ^ & ̂  after «rr 

fire*  f, 3hf̂ affr *ftr

?nW r̂ 1 Tp̂ft %  Jf **r ̂  ft 

Wtt TO*fo> fftrft $ w  *nft to 

% 'rnft vr vtf *rm ?r«??r gforerq 

nff jitt £ 1 ̂ Tf̂rr *rrt *rfta £ fa 

VR n/'t) ̂TT̂T ̂ ̂qfq! &TFT faff *W7 

TPft ¥T ̂ TT%̂ ̂rrsmr fw 
*RT I

tnfarSr̂tft 
wn j?, ̂rrfa ̂ ̂  r̂t fir* fân

*TT fâT «rr, fa T̂TW tfWK % f̂FT 

*rt sn̂ff  TÔtar  t ̂  **■ 

ĥh  *ft $, *T̂t  % <?rcwrT 
to 1  fini* m Tnsrft to ̂rt?t 

*rr farr *ri irft «nftar | fa fir sr* 

jrr «tpt ftxrr arnr i srcnrfa # % <r$% 

ift vp, <nmr % %%fzkfzk wpr srcr t̂tt 
(̂\mt $ aft WIT TT̂Ff I | ̂jt TT 
ifter «m> ■tf, *rm tfr

TT mvi   ̂ T̂TTT vxft I | 

V* *frr w f̂i ̂fnrnr *f ̂rr̂r 
% *frif vt tot  *ft *jf*npr 

to ifr arnpfr i iw * m wrw *r* *ft 

$*rr fa qwnc vr art fjp̂V *«W%*r qfw 

I ftm % itar wi ft wrT | f̂nr, 
ftrrHT, fwnft *ftr fnrtt, %  TOft-

iftfr f̂TFvft ̂ *mt wctv 

t̂ot sfiTÔrr ̂   îwr i 

wftii r̂t r̂ft̂r | ft pr 

fwr  r̂tr ̂ r ̂ npr

vt v* <fix̂ tPRĉ  % $fhn̂ ̂ ̂irfvvr 

ftnrr ̂ny giftpr ̂r  trfini % ̂ff 

>ft 5̂r  *rt ̂ ff̂ r ftw i

Shri Ganai>athy (Tiruchendur): To 
begin with, I would like to inform 
my hon. friend Shri Asoka Mehta 
that he is not quite fair in saying 
that the lines on the Southern Rail­
way are unremunerative. From the 
Explanatory Memorandum it will be 
seen that the revenues of the South­
ern Railway in 1955-56 were Rs. 47 
and odd crores, and the revenues go 
up to Rs. 68 and odd crores in the 
present budget year. Probably he 
does not know that there are other 
Railways which are a losing concern. 
But there are so many considerations, 
political, social, economic, etc. And 
in his over-enthusiasm he has not 
probably looked into this aspect.

While pleading for new lines in 
the South I would like to say that 
there is one line from Cape Comorin 
to Tirunelveli. It is nearly 59 miles, 
all the surveys have been made, and 
the cost will come out to Rs. 2| 
crores. It is a remunerative line. So 
there will be no difficulty about that 
line. According to my hon. friend, if 
a line is remunerative it can be given 
preference. The Kerala Government, 
to my knowledge, has given first pri­
ority  for  the  Trivandrum-Cape 
Comorin line, and the Madras Gov­
ernment has given it second priority. 
'Hiere are other lines which have 
been recommended by the Madras 
State. For instance, there is the 
Bangalore-Salem Une. Of course, it 
is not a new line; it is a dismantled 
line which has to be restored. Hiere 
is another line, namely, Manamadural 
to Virudhunagar. These are fee 
three lines. The Madns Government 
has given second priority to the Cape
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Comorin-Tirunelveli line, the Ant 
priority being for the restoration of 
the dismantled Bangalore-Salem line.

From the Budget speech 
we understand that there is 
in the Southern Railway an annual 
revenue loss of Rs. 2 crores on account 
of the transport of coal from the north 
to the south. That is, the rail-cum- 
sea route costs Rs. 2 crores for the 
Railways, and that accounts for the 
loss. What can we do for this? The 
Railways should be a little more care 
ful with regard to this matter. The 
bottlenecks can be removed if they 
have coal dumps in three or four 
centres, namely, Madras, Madurai, 
Coimbatore and Bangalore. If they do 
this, the bottleneck will be removed 
and more wagons will be avoilable 
for other commodities, and important 
commodities like cement and other 
indus rial products can be transported. 
Then they can supply coal at cheaper 
cost to the Railways as well as to the 
public. Therefore, they must examine 
this and come forward with the pro­
posal to open coal dumps at these 
places instead of taking coal to 
Calcutta, then to Madras and then 
supplying it to the various other areas.

Coming to the Explanatory Memo­
randum, with regard to the electri­
fication of the Madras-Villupuram 
section, in ihe previous year’s budget 
no time-limit had been given. But it 
is very welcome to know that in this 
year’s budget they have put a limiting 
period: that is, in 1962-63 they will 
complete it. It is an encouraging 
statement, and with the assurance 
given by the hon. Minister I hope that 
this work will be speeded up and 
completed within the time-limit men­
tioned in the statement.

With regard to track renewal, in 
1900-61 a sum of Rs. 29.8 crores had 
been allotted. But this year a sum of 
R* 41*22 crores has been allotted. A 
considerably big amount has been 
allotted this year which is a welcome 
feature. Out of this amount a sum of 
R* 18.18 crores wtU be used for works 
in proc e s s and a sum of Ra. 28-07 
cnwe* tar new works. Hast year also

we pleaded for the inclusion of the 
Tiruchendur-Tirunelveli line for track 
renewal.

There is another line, namely, 
Karaikudi to Tiruvarur. (Interrup­
tion). If the hon. the Deputy Minis­
ter wants, he can include Arantangi 
also. These were lines which had been 
constructed by the Distsict Board and 
the Railways have purchased them. 
They have not been in good order and 
are in a very week condition. Unless 
track renewal is done So far as the 
Tiruchendur-Tirunelveli line is con­
cerned they will be losing heavily, 
because there is * parallel road trans­
port. Every year a large number of 
passengers go to the big festival at 
Triuchendur.

With regard to passenger amenities, 
last year they had not allotted much 
funds so far as the Southern Railway 
is concerned. In 1960-61 they had 
allotted only Rs. 21*99 lakhs and this 
year, that is in 1961-62, they have 
allotted Rs. 45*99 lakhs. This is a 
considerable amount which has been 
allotted. They have felt the needs for 
improvement on the Southern Railway 
such as improvement of retiring rooms 
coverage of platforms and other 
things.

Particularly, I again want to mention 
about Tiruchendur in this connection. 
It is a big festival centre. Every 
week-end, month-end and every year 
a number of people come there from 
the whole of Madras State and from 
other States also, especially from 
Kerala State. They find great diffi­
culty at Tiruchendur in the absence of 
a covered and raised platform. 
Another place on the way is Arumu- 
ganeri. It is a growing industrial 
centre. There Is the Dharangadhara 
Chemical Factory as also the salt 
factory. It Is therefore important that 
they must provide a covered and rais­
ed platform there. Then there Is 
Nazareth which is a textile centre. 
There are also so many other impor­
tant institutions there. 80 here also 
they must provide a cohered and
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[Shri Ganapathy]
raised platform. At Karaikudi plat­
form covering works are going on. It 
is not enough. They must be speeded 
up, and more facilities must be given 
at these places. Rameswaram is 
another place where there is no 
covering provided. I would also 
request the hon. Minister to have a 
catering section opened there, because 
it is an important festival centre. 
Pamban is another important station. 
There are a number of other -stations 
\yhich have to be electrified. Electri­
city is available even in the nearby 
villages and other towns, but they 
have not provided eleclricity at the 
railway station. They must pay more 
attention to see that stations which 
are very near electrified places are 
provided with electricity as early as 
possible. ,

With regard to punctuality, we 
know, they are tr>ing to run the 
trains punctually. Also ii is interesting 
to know they are reducing the 
running time. This is an encouraging 
feature and we have to congratulate 
the Railway Administration for this. 
But, there is one difficulty. Whenever 
we come to Delhi fronpL Madras, we 
come in time to Agra and Mathura. 
But, when we come to Tuglakgbad, it 
sometimes takes two hours or 2} 
hours to reach Delhi. How does this 
happen? The Railway Ministry must 
look into it why such a long time is 
taken wh'en such long distances are 
covered in such a quick time.

I think ^every one will appreciate 
the introduction of the three-tier 
conches. It is a novel improvement 
Last time, wfaeft I came here, I 
travelled with my family of four or 
five members hi a three-tier coach. 
It wai very comfortable. Only some 
more water facilities ‘ should be 
provided. I think it h  tinfe that the 
second class is abolished bTotir Rail­
way. For the present these must be 
only two classes. As far as possibly 
these shouidb* replaced immediately.' 
D im  Is so much of comfort )n them 
and people enfcfr the three-tfcr

I wish to say something about the 
Zonal Consultative Committee. There 
are several Zonal Committees and 
there is the National Consultative 
Committee. The hon. Minister feels 
proud of having such committees. In 
the Zonal Committees, whenever we 
Members of Parliament go, we put 
forward some suggestions. For 
example, we put up a suggestion 
unanimously with regard to the stop­
page of the Express rain at Kadom- 
bur. All the Members were unani­
mous in asking for this stoppage. 
Previously there was a stoppage. We 
said that it must be restored. But, 
they said ’hat the local committee 
does not approve it. Why should we 
have a Zonal Parliamentarians com­
mittee? It is an appellate committee. 
They must think of this. The hon. 
Minister must exercise his discretion 
in granting such things, especially 
when w- all "people jointly put up 
our demand.

In this connection, I would like to 
say this. There is one Express train 
between Tinnevelly and Tiruchentfur. 
It takes 2i hours to cover a distance of 
31 miles. An ordinary train takes 4 
hours and 20 minutes. In running an 
Express train, to satisfy themselves, 
they have cut off a majority of the 
stations. What is the use of having 
an Express train for this short dis­
tance? They must run an ordinary 
train and cover all the stations and as 
soon as possible replace all tracks.

Another difficulty that we lee 1 5s 
this. More and more people are 
coming from Madras to Delhi. More 
and more people are demanding an 
additional train from Madras to D41hi. 
This must be locked into. This de­
mand is from every section cf the peo­
ple who <krtne from the south. 
f^el that the train service b not ade­
quate.

There were conductor guards in the 
e*-^outhern Railway some years ago. 
Tj**y have been taken away- Why 
they have heen taken away, we do not 
know. Passengers art experiencing n
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lot of difficulties in the absence of 
conductor guards. They must be ap­
pointed. This will not cost much. I 
want to make a submission cbout fire­
men. Tlie Pay Commission, instead of 
granting additional emoluments, havr 
cut off certain of their emoluments. 
Their pay scales must be reviser!. 
Because of their qual flcations, they 
.have been disqualified fr.m  getting 
ccrta’n emoluments. If they are found 
suitable and if they have experience, 
they must,, be given adequate emolu­
ments and tlr jre should be no cut

What is n.ore disappointing is that 
the Review of Accidents in Indian 
Railways 1959-00 reveals that the 
Railways met w th accidents, serious 
too, incurring heavy damages, espe­
cially on account of failure of staff. 
Failure of staff is responsible for 56 
per cent of the accid^ns. That is, 
th:*re have been 107 accidents cf colli­
sion, 975 of derailment nnd 19 by firr 
and other things. It cannot be a Droud 
performance of the Railway staff in 
.allowing, by their failure, these acc - 
donts to occur. More s l ingent mea­
sures must be taken. If proper c*rc is 
taken by the Railway Ministry and the 
Railway staff, such accidents will not 
occur. ; feel that if the historical 
fat •ts of such accidents ere brought out, 
they will be a guiding principle and 
would prevent such ace dents

With regard t i  ticketless travel, they 
want our co-operation. Unless they 
take effective measures, how can they 
expect co-operation? By effective 
control on ticketless travel, they have 
go* Rs. 1 crore and 43 lakhs in 1958-09 
and Rs. 1 crore and 80 ^akhs in 1959-60. 
It will be still more effective if they 
appoint more staff. The expenditure 
on staff will not be much, Tliey will 
check ticketless travel. Not only that. 
They can get more Income and they 
could add more tines in the south.

Mr. Depoty-Speaker: We may now
listen to Shri Kasi Ram in Tefogn

B m  Baagm (Tenali): May 1 know 
*hen Shri Whammed Imam wfll he

called? He has not even had his 
lunch at all.

Mr. Deputy-Speaker: I am sorry.
After him, 1 would call Shri Moham­
med Imam. Shri Kasi Ram. This Is 
his maiden speech. He would be 
making it n TelugU. Its translation
has been filed on record in English.

wmft rr*r \^r«frer) :
7<TP^T VfST ^  T^TT jfPTT
ijh sft *rrr * sfn? ,7*1 if ifm  ft*rr 
I  t o  % f a t  #  «tpt t t  5  1

*rt A j  . .

* m t nrfrV ^  t w  fawr iar 
fa h wr/t fon f  \

vreft tw : sft $ ^
1

***I have gone through the Rail­
way Budget presented by the Son. 
Minister with punctilious care. It is 
indeed gratifying to note that it is 
both compreheneive and exhaustive.
I am alinost completely in agreement 
with the various points beautifully 
dealt with therein. I am also imitaense- 
ly pleased to note the various kinds 
of substantial improvements made in 
the Railway working in general, and 
our very favourable comparative 
position with other Railways of the 
world in particular. The wonderful 
progress made in the Second Five 
Year Plan and the confidence with 
which we can successfully complete 
it, is both pleasing and inspiring. Oar 
preparation in respect of the Third 
Five Yenr Plan is also commendable. 
Even from the public pcint cf view,
I am almost certain that they are 
bound to be happy, du£ to the fact 
that there has not been any Increase 
in passenger fs^ . *Hie completion of 
certain new tin* and the survey 
work already taken in respect of 
some iftore tW  are also goto* to be 
matters of great pride and satisfaction

translation of ipewfc deUvarttfth M a g *
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LShri V. Kashi Ram] 
to our people. In this connection, it 
is my passionate desire that due 
encouragement should be given for 
manufacture of every item of Rail­
way material in India only, so that 
the object of complete-self-sufficiency 
may be attained as quickly as possible. 
The talent to invent and design 
deserves great encouragement so that 
we may have our due and recognised 
place in the comity of nations.

As I belong to the Nalgonda Dis­
trict of Andhra Pradesh, I have to 
make a very important and very 
urgent suggestion and request for due 
consideration and early action. It is 
the absolute need to construct and 
open a branch line from Bhongir (a 
railway station, which is between 
Secunderabad and Bezwada section 
of the Central Railway) to Machrela, 
which is on the other side of Nagar- 
junasagar Dam and belongs to the 
Southern Railway via our Nalgonda 
(Distt.) proper and our side of 
Nagarjunasagar Dam. The estimated 
mileage is about 88 . I am fully con­
scious and thoroughly aware that our 
Government is already over-burdened 
with a number of gigantic schemes, 
yet, I feel that this suggestion and 
request instead of being under-esti­
mated or over-looked, should be 
given the due consideration it richly 
deserves due to the following very 
convincing reasons: —

(a) The construction of Nagar­
junasagar is one of our great­
est national undertakings, in­
volving an expenditure amo­
unting to several crores of 
rupees, has been confidently 
undertaken for the future 
prosperity of our people. 
Therefore, it is but necessary 
that we should have a n i l  
head to that very important 
site from our side also.

(b) This will enable the people 
of Nalgonda District to Im­
prove substantially their eco­
nomic prosperity through 
greater and cheaper ffcc&ttte

of transport of commodities 
of different kinds,, such as, 
pulses, rice, cotton, honey* 
fire-wood, country teak, beedi 
leaves, hides, jute, manure,, 
building and flooring stone 
and some other natural 
resources, which are largely 
available in this area.

(c) This will give impetus to capi­
talists to bravely come for­
ward and to consider propo­
sals for rapid industrialisation 
of the area, due to availabi­
lity of man-power and other 
natural resources, which also 
means full scope for further 
econom c growMr and as­
perity.

(W The amonnt that will have to* 
bv invested as capital expen­
diture, by the Railway autho­
rities on this scheme may be 
anything, but they are sure to 
make good their investment 
very early and to reap* huge 
profi*s within a short tfme.

(«) This suggestion and request is 
both a grievance and craving 
of the people from a long t'me.

kf) Mineral wealth such as dia­
monds; iron and mica, ani 
limestone are available in 
plenty in this particular 
region. '

(g) Production of such an impor­
tant item as ccmem is also 
there.

th) The population of the area is. 
estimated at 8 lakhs. If funds 
are not available for the entire 
proposal, as an altemat ve, it 
is also proposed that a branch 
line from Bhongir uptc the site 
of Nagarjunasagar via Nal- 
gond* proper may at least be 
considered leaving further ex­
pansion to a convenient late' 
date. The estimated mileage 
in Ibis case is about 60.

* 1 have provided sufficient justir 
ftotion fo: 'lie  consideration of * 3T



proposals and 1 shall be indeed grate­
ful to you if an early action is taken 
on them.

Shri Mohammed Imam (Chital- 
drug): The Railway Minister, in his 
speech, claims that there is improve­
ment in the transport performance, and 
that there is greater efficiency. It is 
true, according to the speech, that 
more wagons are being loaded, there is 
greater transhipment between the 
metre gauge and broad gauge. *n 
spite of this, the transport problem 
has not been solved. 'Hiere is the 
system of wagon chasing, crack spe­
cials are being run, but the speed of 
the goods trains still practically 
remains the same.

The improvements claimed by the 
Minister, I must say, are not commen­
surate with, or do not correspond to, 
the enormous amount wo have spent 
during the two Plans. On a close 
study of the achievements, I am con­
strained to remark that the planning 
has been defective to * cons derable 
extent, there have been miscalcula­
tions, targets have been set but they 
have not been reached. It was con­
templated when the Plan was formu­
lated, to provide for a peak traffic of 
161 million tons, and with thle object 
the other provisions in respec: of roll­
ing stock etc., were made, but the 
Minister now comes with the confes­
sion that there is going to be a short­
age of more than 9 million tons, wh ch 
means to say that the problems of 
goods transport still remains the same.
He has given some reasons for the 
shortfall, but the main reasons are, I 
must say, that the railway administra­
tion has not been able to achieve or 
reach the targets in other directions.

For example, for the procurement of 
rolling stock, a sum of Rs. 418 crores 
was provided to procure locomotives, 
wagons and coaches. As against thin,
I think only about Rs. 883 crores are 
going to be spent during the entire 
Plan, and there will t>e a shortfall of 
Rs. 35 crores. The Plan provided for 
Procuring 111,750 wagons, but tbcre 
wyl be a shortfall of at least 15,000* 
wagon*. Ib is is on# reason for not
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achieving the target. Then again, the* 
Plan provided for 2,161 locomotives, 
and in this also there is a shortage of 
150, though we have got our own 
ChiUaranjan works as also TELCO' 
works. There is a shortfall in pas­
senger coaches also to the extent of 
3,000. When there is so much of shot t- 
fall in other directions, it is no won­
der that we are not able to reach the 
target of 161 million tons.

This shortfall has created much in­
convenience. The demand for wagons 
is much more, and the supply is unable 
to cope with i t  I understand that 
every day there is a ihortfall of 1,500' 
wagons, because we are short of 20 ,0 0 0 " 
wagons in the metre gauge section and 
much more in the broad gauge sec­
tion. So, this has created a good deal” 
of difficulty.

S me Members referred to the diffi­
culty experienced in the south, parti­
cularly in the transport of coal and 
other essential commodities that are 
needed there. For want of wagons,, 
coal has to be sent by boat Now, I 
can say there is acute shortage of :oal 
and coke in South ndia, and there is 
much clam ur to increase and improve 
the wagon facility, which is not beings 
done.

The other shortfall in the Plan I 
might refer to is in respect of the 
doubl ng of railway lines and other 
matters, for which Rs. 186 crores were 
provided. What is the achievement?
It was proposed to double 1,000 mile* 
of railway lines As against this, the 
Minister admitted they were in a posi­
tio n  to double only 800 miles. Why 
this high target was set and why they 
have achieved only half of i t  ŝ • ' 
matter to be explained. I think mate­
rials were available, the rails were 
available. I think there is some failure* 
gross failure, on the part of the Rail­
way Board to get the material* in 
time, and push through this work.

Again, 1 may refer to electrification' 
of railways. Though it is mainly con­
fined to a certain area, 1 must point 
out that the Plan contemplated tbn*

(SAKA) Budget—General 3 4 71
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electrification of 1,400 miles, and what 
is the achievement during these four 
or five years? The Minister has said 
in his speech that only two or three 
lines have- been completed, and he has 
given a long list of 13 works which 
have to be undertaken and complet­
ed. My conjecture is that so far, 
against the target of 1,400 mile;, only 
about 150 m le3 <f electrification has 
been completed. - speak subject to 
correction. If 1 am wrong, the Minis­
ter may correct me. Th ;y propose to 
complete another 400 miles before- the 
end of ihe period. ihey have
been able to complete electrisation of 
enly 80 or 100 miles in the course of 
four yean, I cannot understand how 
they can complete 400 mil^s in the 
next six months. Anyhow, there is 
failure and miscalculation. They pro­
vided for electrification of 1,400 miles. 
Against that, they will be able to 
carry out only 400 or 500 miles, if the 
present incomplete works are complet­
ed. So, I submit there has been a 
great miscalculation. The Plar> has not 
been 'properly conceived. The targets 
have not been achiev?d, though we 
have spent enormous money. In the 
course of the first Plan, we spent 
Rs. 480 crores. In the course of the 
Second Plan, we have spent Rs. 1,100 
crores. In all, more than Rs. 1,500 
crores. And this is the achievement. 
For this money, I ?»ay, the achievement 
is not crr.ugh. It requires much more 
vigilance and much more work on the 
pa/t of thw railway admin i. trat on.

Hiere is only one thing cn which I 
can congratulate the Minister. That is 
with regard to the development of new 
railway lines. Eight hundred miles of 
new lines were provided, and, accord­
ing to his speech, they have be»n com­
pleted.

Shrtraati Parvatht Krfcihnan: They
are being completed.

Shrl Mohammefl Imam: This is no 
doubt a happy spect&ele. I am sure 
the Minister is charitable and gene­
rous, Hut I am only anxious that before 
he is generous, he mutt be Just. Re 
must be lust to the various parts of the

country. It is true we have the happy 
spectacle of seeing new railway lizies 
being constructed, but all these lines 
are to "he north of the Vindhyas. But 
we have the unhappy spectacle of in- 
d.fference and negligence to the south 
ui the Vindhyas, because all these . 
Jin .1: .• n up n.rLh of the Vln- 
dh>a.--. I may po nt out that India has 
3.';,030 m:les of railway lines, of which  
nearly 24,000 miles are found and are 
operating c the north of the Vindhyas,  
mostly broad gauge. These 21.000 
miles comprise of the. No/th-Eastern  
Railway, lhe South-East.vn Railway, 
the Ea^.-rn Railway, the Northern  
Railway, the Western Railway and part 
of ihe Central R a . lw v -  To ‘,he r, uth 
of India, we have got about 0.000 miles 
of railway lines, tho. ^ii.U-U-pra^jealiy  
hall of the couniry, of the
Southcru ivaihvay, and a li'tle portion 
cf the Central Railway.

Nov.;. wh.V ab;nU cr^V ruction - t hew 
linos? During the Firs. Plan, 3o0 miles 
of new line-* v. • e ad;T;.d, and they were 
?U g'ven to the Eastern Radway, the 
Northern Railway and the .South­
Eastern Railwav, and none came to the 
south. During the Soeond Plan, R; 1120 
crores w’ere spent on the whole Plan, 
and an enormous amount 0:1 new lines, 
but all these lines were again given t̂ > 
the same zones.

At page 111, in Appendix C of the 
Publication Indian Railways, 1959-60, 
we find the list of new lines that were 
taken up. There are 34 new linos men­
tioned there, but they are all concen­
trated ;n the Northern Railway, the 
O n 'ra l Railway, the "astern Railway, 
the North-Eastern Railway, the North­
East Frontier Railway, and the South­
Eastern Railway, that is, the same 
railway zones.

•Hiere are new surveys also* to be 
takerr up^fn the Next Plan. We find 
them mentioned at page 112 of the 
same publication. You w ill 3nd that 
all these nctar surveys that have been' 
accepted have also , again gone the 
Central Railway, the Eastern itaflway, 
the Iforthem Hallway, the Jlofth-fBtlt; . 
Frontier Hallway and the Western ^



Railway PHALGUNA 10, 1882 (SAKA) Budget—General 2476
DUctusion

Railway. Now, the T hrd  Plan is 
coming. We, hoped that at least dur­
ing the Third Plan, the Minister would 
be very considerate, and we shall be 
able to get some new lines, but his 
speech has given us an impression that 
we again doomed to disappoint-
?m ii. He has s ated in his speech that 
hr has already taken.. preliminary 
notion n respect cf new railway lines 
for the Third Plan, to the ext*yaV.Qf MO 
miles. He has already taken prelimi­
nary action tc construct ne\y railway 
]m - for 200 miles in the coal area. 
Agiin , he has also started construc­
tion cf three lines, namely Bimlagarh- 
Kmburu, Sambalpur-Titilagarh and 
Boiladilla-Kottavalasa. the Tast one 
be ng really for the Third. Pl«n: that 
is, 300 mile? have been taken on hand 
in advance. So, whatever provision 
has to be made in the Third Plan has 
already been taken, and ac.ion has 
been taken much in advance of the 
Third Five Year Plan being accep;ed. 
So, there seems to be little or no hope 
for us. The hon. Minister comes for­
ward with the consolation that if the 
Planning Commission igroes, and if 
furiher all cations are nnade, or if 
chances are favourable, cr on social, 
prli.ical and economic grounds, it is 
necessary, he is pleased to consider. 
What a £reat favour that he is going 
to bestow on that part of the country! 
He has been treating us as if we are 
not citizens of India. What d.cs he 
mean by social and political grounds? 
Does he mean to say that tho people 
living in those areas are socially back­
ward? Again, what does he mea# by 
political grounds? Does he mean that 
only if there is political pressure, he is 
going to give us a new railway line? 
Tor example, Bihar /nay put political 
pressure on the M nister or on the 
Member. Jjv that the condition?

flhrtmati Paanralfcl Krishna* (Coim­
batore) : The south will pat the poli­
tical pressure cm the Deputy Minister.

Shri Narashnhan: He will only go 
under; we may not fot the railway line.

Shri M M m msI te ta u  What were 
the reasons that Induced the Bail way 
U h llir  #  Mflaet m m m tf  ttnss*- He 
tea ftvan two ruiMif, nam^y imiim  *

try and ore. I am sure, in the south, 
there are a good many industries. *Aa 
for-ore areas, I think in the south, we 
have got extensive areas of very high 
grade ores, namely ores of iron and 
manganese. I may point out that such 
areas are there in the Slates of Mactras, 
Mysore and roundabout. The Mysore 
State is full of iron ore. It is now 
being exported* through Bombay or 
through Visakhapatnam. Many coun­
tries in Europe, almost all countries, 
ncluding Czechoslovakia, Rumania, 

and other countries are prepared to 
place orders and purchase any quan­
tity of ores from this area provided 
proper railway facilities and other 
transport facilities are given.

I think they “will have to link up 
Karwar and Hospet which is only a 
distance of 80 miles, with Hubl , and 
also Hassan and Mangalore, which is a 
distance of 120 miles: they will also 
have to link up Rayadrug Which is 
in Andhra Pradesh with Chitaldrug, 
which is a distance cf only abou* SO 
miles; they will have to link up also 
Kottur with Harihar, which is a dis­
tance of 80 miles. These lirfc-upi 
involve only about 300 niil^s And 
they will |$Vo tminterrupted commu­
nication and give 4he much needed 
facility far the Western Coast. But we 
have been urging this for the last three 
or four years, and nothing ha* been 
done so far.

I can say it with some feeling that 
when the Mysore Rail wavs wcse 
under the Mys re GovcrnToen4. I was 
in charge of those railways fo.* four 
years. 1 had lad  down definite 
schemes there. We had many such 
schsries. For instance, there was the
Sal*etnan*alam-Chamarijnag*r Hoad
line, and we thought that ft was almost 
an accomplished fart. Survey* were 
done, but owing to some* objection 
ra ted  by the company, we could n#t 
undertake i t  Wo extended the rail­
way line from Birur-Tiilfloppa to 
Bhattair which U a distance of only SO 
miles. We had alio laid down a loop 
lias from Chlkiajur t»“CI|ileUlni*, and 
also from BM ury  to.Beyadfu*  with
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But, when the integration took 

place, I know it as a 'natter of fact, 
that the Central Government took over 
the Mysore Railways with all their 
obligations and commitments. They 
promised that they would honour all 
those things. The Mysore Government 
at that time said that they had got 
these schemes in hand, and these must 
be taken over by the Central Govern­
ment, or otherwise they would do 
those things themselves. They had 
ample railway funds with them. The 
promise was given by the representa­
tive of the Planning Commission, and 
integration was made. This was done 
in the year 1948 or 1949. Now, twelve 
years have passed, but during these 
twelve years, not an inch of lin? ha* 
been added. It is not only disappoint­
ing, but it is a humiliation, adding 
insult to injury, and I must say that 
the Central Government have commit­
ted a breach of faith with the Mvs re 
Government, because they took over 
all their obligations, and they said 
that they would honour all those obli­
gations and liabilities and they took 
over all the assets, etc. but still they 
have neglected them. That is the 
position regard ng these railway lines.

I must submit that not only re­
garding construction of new railway 
lines, but in other aspects also, the 
south has been neglected. But I must 
mention one thing here, namely that 
if the Minister wants to be just, if he 
wants to be equitable, if he wants to 
treat the whole of India as one, if he 
wants to be impartial, he must make 
substantial allotment for this purpose 
in the Third Five Year Plan. During 
the First Five Year Plan and the Se­
cond Five Year Plan, more than 
Rs. 800 to 400 crores have been spent 
only in the north. TTiey have had 
their innings. Now, should they not 
take up, In all equity and in all Jus­
tice, all the Important railway Ones 
that have to be taken up, in tffe south? 
But. the hon. Minister comes forward 
and gives us a very depressing im­
pression that all the pro\*Hv;>ns mad* 
in the Third Plan havr al * ady been 
earmarked for A# ronrtxuction of

new railway lines. I want to know 
one thing in this connection. Who is 
the authority that selects the new 
railway lines? Is it the Parliament o r 
the Railway Board or the Planning 
Commission? We find that even be­
fore the Third Plan has been placed 
before Parliament and approved by 
them, selections have been made, and 
commitments have been made. This 
is highly irregular. On what autho­
rity and what basis did the Minister 
take this preliminary action and 
commence construction of the lines 
contemplated to be taken up only 
after the Third Plan was approved?

Shri Ranga: Is that so?

Shri Mohammed Imam: Yes. It has
commence construction of the lines 
has already been taken in respect of 
new works.

I must submit that for judicious 
distribution and other things, the 
three important organisations, th e  
Railway Board, the Planning Com­
mission and the Ministers should be 
representative of the various regions 
of the country. I do not in any decry 
it, but I submit the Planning Com­
mission should include representatives 
from the south so that we may give 
them an idea of the conditions pre­
vailing in the south.

Similarly, though the Railway 
Board may contain eminent persons, 
they are not aware of the real con­
ditions in the south, licnow it is on 
the recommendation of the Railway 
Board that the Minister acts. The 
Railway Board, e«P«cUdly the perma­
nent members, should include mem­
bers who have seen the South, who 
have worked in the South or the 
South Indian Railways and who know 
the aspirations and conditions of the 
South. For a long time now, I think 
very few representatives—practically 
no representatives—from the South 
are included in the Railway Board.

Another thing I submit ss this. Wh«r 
Members of the Railway Board a it
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selected, care must be taken to see 
that they work there at least for four 
or five years. I see from a series of 
reports tkat very frequently changes 
are made Just before retirement, 
members are appointed or some re­
tired officials are appointed. I think 
that does not ensure continuity of 
work and policy.

Regarding the question of the con­
version of metre gauge to broad 
gauge, I am afraid the railways are 
losing a lot by not taking the neces­
sary steps to convert metre gauge 
into broad gauge. For every 100 
miles of railway running on metre 
gauge, we have to spend Rs. 101 
whereas for 100 miles of broad gauge, 
the railways have to spend only 
Rs. 70, Rs. 80 or Rs. 90. Also one 
train load of broad gauge can carry 
the goods of four train loads of metre 
gauge. Again, there is the tranship­
ment difficulty. At every break-up 
of the gauge, goods have to be tran­
shipped from broad gauge to metre 
gauge and vice versa. This is not 
only costly but also results in delay. 
So it is in the interest of the country 
that they have a regular policy of 
converting metre gauge into broad 
gauge. But this policy is not being 
followed.

I know there was a proposal—I 
think it was almost sanctioned by 
the Minister—that the line from 
Kolhapur to Poona should be con­
verted into broad gauge and extend­
ed upto Bangalore. But it has now 
been entirely given up. They are not 
thinking of it. This is a thing which 
is very unsatisfactory. On the other 
hand, I submit that electrification is 
not very necessary. Electrification 
should take place only in areas where 
there is no coal, only to make up for 
the shortage of coal. What is the 
use of introducing electrification in 
areas where there is plenty of coal 
available. It is only converting coal 
energy into electrical energy involv­
ing extra cost. Electrification may 
be done in areas which are far remov­
ed from the coal areas so ti&at we can 
save on transport of coaL

Shrimatl Parvathi Krfahnan: The
Deputy Minister agrees with it.

An Hon. Member: Which one?

Mr. Deputy-Speaker: Instead of
20 minutes, he has taken 25 minutes.

Shri Mohammed Imam: I will take 
only two minutes more to refer to 
some local problems.

As regards timings and stopping of 
trains, the authorities are proceeding 
indiscriminately. I will mention the 
names of some stations in my consti­
tuency—Hostadurga, HolaDcare, Maya- 
konda, Kodaganuru and Gubbi. Ever 
since the railways were bom, the 
Express train, which was called pas­
senger train 203, and the mail train, 
used to stop at these stations because 
they are important stations. They 
were enjoying this privilege and faci­
lity for a long time. Suddenly, last 
year they have cut off these facilities. 
These trains do not stop there now, 
and alternate trains are not introduc­
ed to take the passengers. It has 
caused anxiety and considerable in­
convenience. I wrote to the General 
Manager. He simply says that there 
are no long-distance passengers. Are 
we catering only for long-distance 
passengers? Are not the needs of 
short-distance passengers to be cater­
ed to? Those are important taluq 
headquarters having intimate rela­
tions with commercial places. Now 
we are denied these facilities. This 
is adding insult to injury. Not only 
are we not given more trains and 
convenience, but we are being put to 
greater inconvenience, as things stand 
at present.

As regards an over-bridge at Deva- 
ngeri, they have been asking for It 
for a long time. It is a very import* 
ant commercial place in the State of 
Mysore. But the demand Is not heed­
ed

I submit there Is a lot to be dona. 
Even though we may have spent thott- 
sands of crores of rupees by t e



2481 Railway ‘MARCH 1, 1961 Budget—General Discussion 2482

[Shri Mohammed Imam] 
end of the Third Plan, we would have 
■pent nearly Rs. 3,000 crores, we on 
our side feel that we are neglected. 
W e have not profited in any way; we 
have not benefited in any way.

Mr. Deputy-Speaker: If the hon.
Member is not listening to the bell, 
he is not likely to be listened to by 
the Railway Minister.

Shri Mohammed Imam: 1 have con­
cluded.

Shrimati Parvathi Krishnan: I
would like to begin by expressing my 
appreciation of the progress register­
ed by the Railways. By that, I do 
not mean a general overall progress, 
but certainly I do admit that in some 
spheres of activity quite commend­
able progress has been registered. For 
instance, particularly encouraging is 
the progress that has been made with 
regard to the indigenous manufacture 
of various materials required by the 
railways and the target of self-suffi­
ciency that the hon. Minister has put 

; before us in his speech, 
f

After saying this, I would like now 
| to come to the point of operational 
I efficiency, because there seems to be 
i streak of complacency in the Minls- 
1 ter’s speech with regard to that. Year 
I after year, we have seen how al­
ii though the speech follows a very set 
1 pattern, we always have some parti- 
) culars got highlighted by the Minis- 
C try trying to make out that some- 
I thing very great has been achieved 
C or to draw our attention away from 
i what may be the real difficulties that 
|  is facing our railways before they can 
) reach that peak of efficiency which 
% the people desire and which the Bail- 
J ways maintain they are trying to 
% achieve. Last year, we were held out 
4 the promise of export of locomotives 
‘ and we were told that having achiev­
ed our targets of production, we

* could not look forward to  going into 
the field of export Previous to that, 
we were given an excuse by the 
railways that because of road trans­

it port competition, the railways had a

lot of difficulty to face. In this way, 
we find year after year the Railway 
Minister, very ably aided and abetted 
of course by his very able Deputy 
Ministers, being a pastmaster at side­
tracking the railway budget discussion 
on to any one point or another. This 
year we have before us a picture 
given to us by the Railway Minister 
as though everything is smooth sail­
ing, everything in the garden is abso­
lutely lovely and even the Delhi 
Flower Show pales into insignificance 
when compared to what the railways 
have achieved during the past year.

15 hrs.

One of the indexes of operational 
efficiency is the speed of the goods 
train. When we look through the 
various figures that have been sup­
plied to us we find that the speed 
has. not appreciably increased. If that 
is so, then, how can this claim of ope­
rational efficiency be maintained by 
the Railways? In the broad gauge, 
for instance, the figures show that in 
1959-60, we have started improving 
no doubt in comparison with 1958-59; 
but even then we have not yet reach­
ed the target that was achieved in
1951. How then can we claim that 
operational efficiency has been achiev­
ed if in the speed of the goods train 
we have not even reached the 1951 
figure and are not able to move goods 
as faster as are required by the vari­
ous sectors of our national economy?

In the metre gauge also we find ex­
actly the same picture. The speed 
of the goods train in 1950-60 was 8.49 
miles whereas in 1951 it was 9.33 
miles. This is a very pertinent ques­
tion which, I hope, the Minister wiU 
deal with in his reply. But, when 
I say deal with, I do not expect him 
to repeat what he has said in his 
opening speech, to five us figures, 
very cleverly, of the tonnage tint has 
been moved overlooking completely 
this question of speed.

Why is it that we are not «*ile to 
catch up with fee earlier speed?



What is the good of saying that we 
have done this .with regard to the 
production of locomotives or we have 
done that with regard to the improve­
ment of our rolling-stock and so on? 
On this question of the speed of the 
movement of goods trains there is 
singular silence. We have to look 
through the figures in order to pose 
this question. I hope he will be able 
to give us some answer to this 
particular problem.

Of course we have had a type of 
answer given in the past to this ques­
tion. The usual tendency is to com­
pare it with Canada or Japan or the 
United States of America, and, of 
course, with the U.S.S.R., particular­
ly if the questior comes from this side 
of the House. But that does not help 
at ali. Because to my mind it is not 
a question of whether in Canada it 
moves faster or slower or in Japan it 
moves faster or slower. Here, in India, 
when we are talking in terms of the 
Plan, when all the figures are being 
judged in the framework of that and 
when the Railways in the framework 
of the Plan, we have to see this in 
relation to the demand that exists, 
and the overall transport require­
ments. And, in that relation, if 
he could give us an overall picture 
compare to the other countries, then 
there would be some meaning. But 
only comparing the speed with those 
of the goods trains in other coun­
tries—as it has been done in the 
past—has not, at any moment, carri­
ed conviction. Certainly, it is not an 
answer to the problem that is there 
in the minds of the people. There­
fore, I would request him to deal 
with this question.

We find that here in our country 
there are some people—of course, 
Shri Asoka Mehta is not here and I 

safely refer to the problems of 
th* Sooth—who refer ,to the south.

As Bml Member: He is here.

rmnrmiM ftsM oas: I
will help him to overcome his allergy 
to the south. But* as far as the vaii-

2483 Railway PHALGUNA 10,

ous enterprise in the south are con* 
cerned, it is a very common saying 
there that it takes a far shorter time 
for goods to reach Madras from New 
York than from Madras to Salem. 
This is, indeed, a very sad common* 
tary on the operational efficiency at 
the Railway that they cannot even 
move goods in time from Madras to 
Salem, the home town of our hon. 
Deputy Minister, a present South has 
given to the Railway Ministry. It is 
really a sad commentary and I hop# 
that we will see further improve* 
ment in the coming year.

Shri Narasimhan: But he gets
moved quickly to that place.

Shrimati Parvathi Krishnan: But
I do not put him in the category of 
goods.

1 would like to draw the atten­
tion of the Ministry to the fact that 
we view the whole question of 
operational efficiency, the whole ques­
tion of the performance of railways in 
relation to the overall requirements 
of our developing economy.

The question of dieselisation has 
been referred to in the other House. 
Also only this morning we had a 
question which was answered by hon. 
Deputy Minister as regards the intro­
duction of die*cl engines. Here, again,
I was rather taken aback to see that 
the emphasis was on the introduction 
of theme diesel engines, as far as I 
could make out, on those lines that 
are feeding our steel plants and our 
industries in the north. Considering 
the difficulties that we have been fac­
ing with regard to the movement of 
coal and of moving coal down to th t 
south and the operational expenses 
the Southern Railway incurs as a 
result of the expenses of moving coal 
there and also considering the difficul­
ties that have been faced by industries 
in the south ai a result of coal shor­
tage, I am surprised that even at this 
stage consideration is not being paid 
to have a more rational approach ter 
see that coal supplies are dealt with 
more rationally. Where it i* diffi­
cult to transport coal, you do not hat#*
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the perspective of introducing dieseli- 
sation there first which will release 
more coal for the railways in the north 
and for the industries in the north. 
Secondly, with regard to the question 
of this constant bickering between 
the various Ministries whether it is 
really coal that is short or the wagons 
that are short is really mostly un­
seemly. This game of battledore and 
shuttlecock between the Ministries 
should not go beyond a point of 
amusement. This is something that 
has to be taken more seriously. When 
this question of coal shortage was 
posed in the other House, the hon. 
Minister replied, *No*. Wagons are 
all there; they are available and there 
is nothing wrong with the Railways. 
You better look elsewhere to see why 
the coal shortage is there.*. But, 
immediately after that, here we find 
a news item in today’s papers. We 
find a new entrant in this game and 
that new entrant is the U.P. Govern­
ment because the U.P. Government 
seems to take sides with the Minis­
try of Steel and Mines and they lay 
the blame fair and square on the 
Ministry of Railways.

We have to look at the problem 
with regard to the Plan. It is not a 
question of whether it is this Minis­
try or that Ministry which is in the 
wrong. It is not as if one wants to 
apportion the blame or anything like 
that. When the whole country is 
going all out in the Plan effort to see 
that our steel projects come up, to 
see that the various other industrial 
projects come up, we would like to 
know why it is that two Ministries in 
the Government of India are not in a 
position to come together and solve 
"this proposition. It would have been 
a very welcome feature if only—we 
do not mind who gets the prize for it 
‘but we will give it to both—they 
come forward and take us into con­
fidence and say where the real bot­
tleneck lies, where the real difficulty 
lies and would set it right

Shri Asoka Mehta tried in his very 
^subtle and more “economic" way to

side with the Raliway Ministry. In 
fact, I almost felt that there was no 
need for the Railway Minister to 
make any reply and he may just 
leave it to Shri Asoka Mehta. (Inter- 
ruption). We were told it was 
defective coal and &o on. But it is 
not only this question of defective 
coal. We are told that coal is just 
not being moved. The various indus­
tries that have been referred to by the 
U.P. Government have not received 
the quota of coal that was allocated 
to them. They are not complaining 
about the quality of coal.

Therefore, let us have a real picture 
as to why this coal shortage is there, 
why the railways are not able to 
move coal as fast as the industries 
nave asked for. We are told that 
coal is lying there ready mined at the 
pit-heads. Then where are he 
wagons lying?

The other question is whether 
there is any rational working out of 
the movement of cosi, whether roal 
from Sintfareni is Veing moved to 
places neprby or whether coal *rom 
Bihar is being diverted to those 
places where it is eas*er for the Rail­
ways to move them i nd to overcome 
the bottlenecks that are there in the 
Railway themselves and also with re­
gard to the wagon shortage. Then 
there is also the question of shunting 
and tne amount of time taken up with 
regard to the formation of goods- 
trains and their movement. While 
the hon. Minister has made reference 
in his speech to the various questions 
that are there in hand, we are not 
being told what is being done about 
this, about the manner in which 
shunting is being done and the man­
ner in which goods train are being 
formed and marshalling is done and 
so on.

That links up immediately with the 
whole question of the Central Re­
search and Designs Organisation. Year 
after year, there is a section in fh* 
speech that is devoted to this. Refer­
ences are made that such an organ!- 
tion is there and that certain re* 
search work is going on. We are not



told Irom time to time distinctly as 
to what exactly is being done and 
what action the Railways are taking 
on the recommendations that are 
made by this department.

15.12 hrs.

[Shri Mulchand Dube in the Chair]

They arc doing commendable work 
but the House would like to know 
how much is really coming out from 
that department and how much the 
Railways are benefited by it. If the 
wholo question of the formation and 
movement of trains and automatic 
coupling could be taken up seriously, 
it would increase operational effici­
ency with regard to speedy movement 
of goods trains, particularly.

While we have been told of the 
various financial targets at the Second 
Plan that have been achieved, 
we are not quite clear as to whether 
the physical targets have been com­
pletely achieved. In the southern 
sector we find that the doulbing prog­
ramme of the Vijayawada-Gudur 
section does not seem to have been in 
keeping with the planned target. 
We would ’ike to know why this 
shortfall is there.

It is welcome to know that the 
question of having heavier rails is 
being taken up seriously. But what 
is the perspective that is being held 
out? The hon. Minister says that 
experiments are being carried out. 
But we do not know how far this 
is being taken up seriously or whe­
ther it is introduced on more lines 
in our country. I feel that thus is also 
very important in connection with 
operational efficiency.

To come to the question of the 
railway lines in the south and par­
ticularly the lines that have been 
talked of in the Third Plan, Shri 
Asoka Mehta speaking as an econo­
mist—I am one of those few people 
*ho had recognised the fact that he 

an economist  seemed to th<nk 
like this: when the Southern Bail* 
*roy is not remunerative and people 
are going more and more by road, 
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why should you give more linea to 
the south? It is not merely a ques­
tion whether the railways are work- 
economically or not. You may exa­
mine the finances of the railways 
and the manner in which the rail­
ways themselves are operated As 
far as the passenger traffic goes, the 
trains in the south are far more 
crowded than trains anywhere else 
because we have got very few trains. 
The demand is far greater than the 
supply. The Deputy Minister, Shri 
Shahnawaz Khan may nod negative­
ly but his colleague would agree with 
me that the south-west broadgauge 
section particularly is one of the 
most overcrowded sections in our 
country and there had been repeat­
ed demands for running more trains 
there.

Take this question. You have got 
a large number of trains running 
from Delhi to Bombay. I think it is 
something like four or five mail and 
express trains. Similarly, you have 
gort a number of trains from Calcutta 
to Delhi. But if you take the 
Madras-Delhi, Madras-Calcutta and 
Madnas-Bombey routes, you will find 
that the mail and express trains are 
relatively far fewer and yet these 
trains are extremely overcrowded 
because there are a large number of 
people from the south who work in 
the north, who have their families 
in the north. For instance, all those 
from Madras aide, from Andhra, 
Bangalore, Kerala, Mangalore, South 
Kanara who have to go towards 
Bengal, Bihar and to the steel plants 
that are there have got just one line 
from Madras and just one train from 
Madras to Howrah. If you travel by this 
train, you would realise how over­
crowded it is. Therefore, today in 
the south, if you find that people 
are travelling by cxprea* buses from 
Madras to Salem or Coimbatore or 
Madurai, it is not because they prefer 
to travel by bug but because the 
accommodation in the train is so 
limited that they are forced to go by 
bus and the State Governments find 
that in order to answer the transport 
needs of their people these routes 
are to be opened out Therefore, ft
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is no argument to say that when 
there ara so many roads and so many 
buses, they do not need more trains.

It is a most ordinary extraordinary 
argument and that brings me to the 
point: the question of integra­
ted transport policy. It is a 
policy which we have been 
asking for for a large number 
of years. The Government of India 
should have an integrated transport 
policy for the assessment of the over­
all transport requirements of our 
country and judge where exactly the 
new rail links will have to come, 
where the national highways will 
have to come and where exactly the 
inland wa4er transport will have to 
be developed. Shri Asoka Mehta 
referred to this but the point I want 
to make is different. This integrated 
transport policy is necessary for the
overall Plan. It is not that I say
that because you have sufficient num­
ber of roads or trains in one place 
the development of that place should 
be stopped and started at another 
place. When you have got your 
overall plan, look to it and see where 
exactly you need vf>ur new rail 
links.

When an hon. Member from Madras 
was speaking, he talked of the
Bangelore-Salem line. The impor­
tance of it is not just in saying that 
the South has been neglected; far 
from it. There is industrial develop­
ment. Do not forge* that two Im­
portant projects are coming up there; 
Neyveli on the one hand and the »ow 
shaft furnace in Salem on the other 
and also the development of the alu­
minium indus*ry in Salem. These 
areas should be served by transport 
in view of these developments and 
a railway line is extremely import­
ant. Therefore, I am rather dis­
appointed or dismayed that when 
year after year this point is being 
put out before the Government, this 
part;cular line which is so important 
for the economy of the south and 1he 
country as a whole—not only of the 
Madras Skate  -has not baan referred 
to in his speech.

It is also for this reason that we 
emphasise the necessity of speedily 
electrifying the section from Madras 
to Villupuram and also the Madras - 
Arkonam line. That is where we 
have the bottleneck in the south; 
passenger and goods trains are held 
up and there is slow movement. 
When I said that it takes long for 
the goods to move from Madras to 
Salem, one of the reasons is that it 
h an overcrowded and an over­
worked track, and in this particular 
■section we find that we have other 
bottlenecks. I would appeal to the 
hon. Minister and to the Railway 
Board that they should take ;nto 
consideration these bottlenecks that 
exist throughout the southern belt 
and in the country as a whole and 
see to it 1hat this question of electri­
fication and the remodelling of the 
marshalling yards is taken up very 
quickly.

Secondly, in the south, we find in 
many of the places where industries 
are developing, that scant attention is 
paid today to the various goods sheds 
being remodelled and enlarged. 
Take, for instance, Tirupur, which is 
of late becoming a big industrial 
centre, where the hosiery industry is 
developing very fast and where the 
textile industry is also growing. We 
find there that the goods sheds and 
the accommodation in the goods 
sheds are not enough and that has 
been repeatedly represented to the 
Railway Min'stry. but it seems that 
the appeal has fallen on deaf ears.

Since you have sounded the bell, 
I would refer very briefly to two 
points, with regard to the railway 
workers. Firstly, this question of 
decasualisatton may be referred to* 
Year after year, this point is brought 
to the attention of the IfinUEry, and 
year after year we find that the figure 
does not come down but the casual 
labourers seem to increase in num­
bers. I would appeal to the Minis­
ter to take this up very seriously.

There is also the question of recog­
nition of unions in the southern rail­
way which was referred also In the



other House. With regard to that 
particular union, the Railway Minis­
try seems to be following an ostrich­
like policy: although that union,
which was recognised, lost its regis­
tra r  on because of its failure to keep 
proper accounts, of its failure to ful­
fil the requrements of the Trade 
Uaions Act. We And our Deputy 
Minister—who of course we know 
is always very well-meanUig and is 
very often also misled—goes there 
and gives them moral support to con­
tinue in existence, and says, 4'Do not 
worry, my boys, we will see that 
everything is set right.’' It is true he 
says the same to us, Members 
of Parliament, when we make 
representations to him. He is 
ex remely reasonable no doubt with 
us, but this reasonableness should iot 
stretch beyond the bounds of pro­
priety. It is not really proper for a 
M nister to go and address a union 
which has lost its registration, which 
has shown that it is incapable of 
even fulfill ng the ordinary require­
ments that are prescribed for a union 
and to give them this kind of pat­
ronage. 1 would request the Rail­
way M n stry once and for all to 
settle this question—if they are un­
able in any other way to settle it—at 
least by a secret ballot and find out 
which is the union that has the con­
fidence otf the workers in the Southern 
Railway, I assure them that without
• doubt they will find that it is the 
Dakshina Railway Employees* Union 
which is the union that today com­
mands the confidence of the v a st 
majority of the workers in the 
Southern Railway. TSiis has been 
proved time and again, and today, 
if you want the railways to deliver 
the goods to the people, then, you 
want the railway workers to co- 
°Perate in that task of delivering the 
goods; that can be done by gaining 
the confidence of the workers and by 
showing the workers that they are 

respected by authority and no* 
Just treated in a very cavalier 
manner,

• if f  ghahsunras Khaa: The workers 
the Southern Railway delivered 
goods even during the strike.
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Mr. Chairman: Shri Yajnut.
Shri Yajnik (Ahmedabad): Mr.

Chairman, Sir, I should have been 
very happy to congratulate the Rail­
way Minister if he was speaking as 
the president of a capitalist corpora­
tion or board and if I was a member 
of that capitalist Railway Board. 
But likely for us, this Government 
ha* adopted the socialist pattern of 
soc ety as its goalf and the Railway 
Minister is speaking as a Member of 
the Government and giving us an 
account of the performance of the 
railways in the past yeaars and h per­
spective of what is to be done in the 
coming year. *

Now, I am astonished to see that 
the Railway Minister ha; dismissed 
the entire episode of the general rail­
way strike in a sentence here or 
there. Not that I want to prolong 
any con'roversy over its merits, but 
I think it was his bounden duty to 
go into the causes that caused the 
strike after the proved good beha- 
v our of workers over a whole 
d'-?ade. He should have probed into 
the reasons and showed how he 
wanted to avoid the causes of dis­
content that are lurking in the hearts 
of a mill on and more railway 
workers. I am not surprised Jit the 
discontent that, I may tell the 
House, is seething even today :n the 
hearts and minds of the railway 
worker-:.

The third class passenger traffic 
earning increase from Rs. 110 crores 
to an estimated Rs. 128 crores in 
1961-62. The earnings from goods 
traffic which sfood at Ri. 260 crores 
in 1959-60, are est'mated to bring in 
Rn. 316 crores during 1961-62. The 
total of these two earnings and also of 
the first class passengers is scheduled 
to increase from Rs. 422 crores to 
Rs. 499 crores, giv ng at least an in­
crease of Rs. 40 crores between the 
revised estimate of 1990-61 and the 
budgeted estimate for 1961-62. You 
want the railway workers and the 
admniatralive staff to bring all this 
increased revenue. The revenue in­
creased by Rs. 75 crores between 
1959-60 and 196142, and what are
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the railway workers getting for it? 
The railway workers, we are told, by 
the Railway Minister, will get per 
capita an increase from Rs. 1,660 per 
annum to Rs. 1,880 per annum. That 
is the annual amount per capita and 
that covers the fourth class employee 
who ge's less than Rs. 100 a month
and the top class Railway Board
members who get more than Rs. 3,000
or perhaps Rs. 3,500 or perhaps even 
Rs. 4,000 a month.

The Railway Minister also told us 
that the wholesale price index had 
risen by nearly 30 per cent during 
the last few years. It is known all 
over the country that the retail price 
index has increased even more—more 
than 50 per cent. In these condi­
tions, what is the total amount that 
is sought to be spent by the railways 
on the administrative and operative 
staff? They get Rs. 99 crores in 
1959-60, which came to Rs. 114 crores 
in the est:mated expenditure of 1960­
61 and which remains stationary at 
Rs. 114 crores during 1961-62. While 
you are expecting an increase of 
income to the extent of Rs. 40 crores, 
you do not give a cent more in this 
year to the ra'lway employees. This 
Government has passed a lot of 
labour legislation. When there is a 
dispute between a union of workers 
and the employers, conciliation and 
adjudication boards and other machi­
nery is set up to resolve the diffe­
rences. But in a matter of the rail­
way employees’ dues, there is no 
regular machinery set up at all. When 
the dioontent rises gradually and 
explodes in the form of a general 
atrike. then come down all kinds of 
punitive measures, ordinances, etc. 
and legislation is threatened. The re­
cognition of unions |s withdrawn, but 
we are not told definitely the kind 
of mach’nery that is sought to be set 
up in order to resolve these diffe­
rences.

I may say In passing that nearly
4,000 railway employees have ei­
ther been suspended or dismissed due

to their participation or non-parti­
cipation in the general strike; maybe 
they were just absent because they 
could not reach the railway premises, 
and they have been penalised. We 
have been definitely told time and 
again that there will be no vendetta, 
no revengeful attitude and nobody 
will be dismissed or punished except 
for violence, arson, gross misbeha­
viour and sabortage. Sabotage and vio­
lence have not been proved. Gross 
misbehaviour has been alleged, but 
what is the definition of gross mis­
behaviour? 4,000 railway employees 
have been penalised and the Rail­
way Ministry may know that the 
masses, the people by and large, sym­
pathise with these railway workers 
and the discontent that is sizzling in 
their minds.........

Shri Narasftmhan: Did they sym­
pathise with the strike? Is it what
he claims?

Shri Yajnik: Yes: I claim that the 
vast majority of the people sympa­
thise with the railway workers.

Shri Narasimhan: Not at all.

Shri Yajnik: That is a difference 
of opinion. I claim that this strike 
continued for three good days and it 
made history in the country. It did 
not merely cover the railway em­
ployees; it also covered the income- 
tax department, the P. & T. and 
Central Government employees and 
they made a good show of their 
ability and their organising capacity.

Shri Narasimhan: Question.

Shri Yajnik: This vindicative atti­
tude is doing haftn to the railway ad­
ministration and to the country as a 
whole. It is also affecting the opera­
tional efficiency of the railways. I 
would request the Ministry to set the 
matter right and not merely keep 
their heads in the clouds. Do not 
leave this matter merely to the zonal 
or divisional heads. It is a national 
question and a national question must 
be settled from the Centre.
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Applications and petitions have 
been coming to the centre and no 
reply is being given. I have also 
been hearing from some aggrieved 
people. They have been writing for 
months without any reply. The Gov­
ernment think that they are strong 
and mighty and they can ride rough­
shod over the hearts and feelings of 
thousands of workers. I would re­
quest that all the legacy of that 
strike should now be resolved and it 
should be made possible for all the 
people, except those who are proved 
to be guilty of any sabotage or 
crimes and convicted, to join the 
ranks of the railway employees.

My point is not merely the rein­
statement of the railway employees. 
My point is, give them a better deal. 
If even an ordinary textile mill con­
tinues to make profits and earns 
greater money, then the labour legis­
lation and even the mills give 
bonuses to the workmen. Here you 
are making Rs. 75 crores in two 
years and all that you give is the 
Pay Commission’s aw ard! If you 
want to increase the operational 
efficiency of y . r workers—they are 
the biggest wealth of the country, 
the human material—'the moral and 
mental power in them can be most 
fully utilised for the good of the 
railways and for the country if pro­
per incentives were given.

If this Government really stands 
for socialism, it must look upon the 
railway workers as its buttress, as 
the foundation of the whole struc­
ture. The Railway Minister dwells 
at length in this speech on all kinds 
of developments—workshops, lines, 
^gines, etc.—which are envisaged in 
the third Plan, but I looked In vain 
through the whole speech and except 

a few crores of rupees that are 
*P*nt on providing amenities to the 
railway workers, 1 do not find much. 
I would plead with the Minister to 
took at the railway workers to whom 

has given compliments at the end 
Jf his speech, to look at their eondi- 

Their conditions are beeom- 
increasingly more difficult in

this period of rising prices. Even 
today prices have risen, on account of 
the new budget. I would plead with 
the Minister to see if he can raise 
their salaries and give them more 
casual leave, to give them better 
conditions of life and other ameni­
ties when they are needed.

The most aggrieved person in the 
country today is the third class 
passenger, who used to give Rs. 110 
crores in 1959-60 and who is sche­
duled to give Rs. 128 crores in 1961­
62. He goes on continuously giving 
more money, while the income from 
first class passengers is comparative­
ly stationary. The third class passen­
ger U the most aggrieved person, who 
gives the biggest revenue to the rail­
ways except goods traffic. The third 
class passenger is the Cindrella of the 
railway system. If I travel by the first 
class today with parliamentary pass, I 
have a guilty conjcience when I see 
the third class coaches packed like 
sardines with human beings. It is a 
matter of shame and sorrow. Who is 
to look after them? The railway 
conductors are there in important 
trains. But who is to look after the 
third-class passengers? T^iere is no­
body at all. Why should conductors 
not be provided, especially for the 
benefit of the third-class passengers, 
the passengers who give the largest 
amount of revenue to the railways? 
Who is there to look after the clean­
ing of their toilets? Who is there to 
look after the provision at water in 
the toilet rooms? What about the 
cleanliness of the whole compartment 
and the cleanliness of the toilet room? 
When there is overcrowding and 
wfien some burly fellow is standing 
at the entrance and marking at other 
passengers who is there to help the 
poor third class passengers? No 
body is provided by the railway ad­
ministration. The guard does not 
look after them. *Hie conductors look 
after the first class and Just go about 
and the devil get the upper hand.

Am Men, Member: They look after 
the Ministers.

8t o  Yajn*: Yes, they look after 
the Ministers. It is an absolutely 
chaotic that
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the third-class passengers are passing 
through days and nights because there 
is hardly any standing room.

Then, as far as I c a n  see, the 
metre-gauge railways are even more 
crowded. It is an excruciating ex­
perience even to see these people 
crowded like cattle, and worse than 
cattle, in these third-class compart­
ments, and yet we do not see anything 
being done for them, though some 
trains are added. But our Railway 
Ministry is proud to take orders from 
Pak;stan for providing more coaches, 
though more coaches are required in 
this country and more trains are re­
quired in this country. This is a 
question of questions and the Rail­
way Ministry must dealt with it more 
efficienctly and quickly. I see in the 
newspapers reports of mashes getting 
very nervous and very angry abou4 
it and they are threatening to prac­
tise satyagraha agamst this Govern­
ment if matters are not set right 
within time. Wi4h these words I 
would again appeal to the Railway 
Ministry to take this question of the 
third-class passengers as one of the 
first quest;ons of the agenda and deal 
with it expediency and sympathy.

Shri Basappa (Tiptur): Mr. Chair­
man, it is very significant that these 
strong speeches and strong criticisms 
of the railway administration are com­
ing towards the end of the discussion. 
The previous speakers, Shri Anthony 
and Shri Asoka Mehta, who are known 
for their strong criticisms all these 
years, were more sober.

Shri Ram Sewak Yadav (Bara- 
banki): They have been purchased.

shri Harish Chandra Mathur (Pali): 
Do not say that.

Shri Basappa; I hold a different 
view altogether, particularly from the 
strong sentiments expressed by my 
hon. friend, coming from my part of 
the country and the leader of the 
Swatanrtra party. Shri Imam

15 44 hrs.

[M r. S p eak er  in the Chair]

He has used very strong words. For 
the benefit of the Railway Minister, 
who was not here, I may say that he 
has used strong expressions. I do not 
agree with those sentiments. Still, the 
need for the railway line for that part 
of the country cannot be ignored. I do 
not know what made my friend to use 
words like these—we are very much 
disappointed; we are put to a humilia­
ting position. He has also told us that 
there is a breach of faith and the 
railways are very very unjust. These 
are very significant words for the 
Railway Minister. Though these 
words need not be expressed, still the 
noed for certain things is clear and the 
Railway Minister will certainly take 
note of them and do justice to all parts 
of the country.

The previous speakers have compli­
mented the Railway Minister for the 
efficient working of the railways. Of 
course, the needs of the country are 
v^ry great; but that is a different 
matter. How far we have been able to 
cope with the needs of the country is 
also a different matter. Whether they 
have worked hard whether they have 
tried to bore more useful is the matter 
for discussion here. From that point 
of view, the railways have played a 
significant part. We all know that in 
the transport of this country they 
must play a very important oart.

In the first Plan, from a figure of 94 
million tons we have jumped up to 115 
million tons and again in the Second 
Plan we have gone to 154 million tons. 
In the Third Plan we have a target of 
235 million tons or so. This is a great 
improvement Of course, one should 
not be complacent about this. Bettei 
achievement is very very necessary.

Sir, this morning you were pleased 
to inform the House that you will give 
ample opportunity to discuss the ques­
tion of rail link between East and West 
Pakistan. I have got that question
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before me here. It has caused great 
anxiety among the people of this 
country. We have been very very 
generous all these years. Our good 
gesture has been taken in a bad sense, 
as our weakness or as our policy of 
appeasement. So, it must be made 
known clearly what our position is. A 
rail link beiween east and west Pakis­
tan is not an ordinary thing. Here we 
are reminded of the corridor they 
were demanding. So, we should be 
very very careful about what they 
want. Our Railway Minister is very 
efficient and he will, we have no doubt, 
take all the necessary precautions 
before he gives a decision. We are sure 
that he will consult th*? various State 
Governments like Punjab, Bihar, 
Bengal and Assam. I do not want to 
say much at this stage because now 
everything is in a fluid stage.

Another important thing which is 
worrying this House and about which 
you also mentioned in this House is 
the caql crisis. Here we have contra­
dictory figures. Sometime back Shri 
Asoka Mehta said there is under pro­
duction of coal and, therefore, the 
railways are able to make up this. But, 
on the other hand, we have been hear, 
ing there is complaint of over-produc­
tion on the part of the Railway Min­
istry by saying they never anticipated 
this much production. So, what exact­
ly is the position? How far are the 
railways able to lift the coal which is 
in short supply? Now kerozene oil is 
also taxed. Coal and kerozene oil play 
an important part in the domestic 
budget. What exactly is the position 
of coal?

I feel in this matter that our plan­
ning. so far as wagons are concerned, 
is not correct I do not know whtre 

have gone wrong and what mistake 
we have committed but I could say 
that we have not fulfilled our target 
^hese are things which the Railway 
Minister should go into in greater de­
tail , find out the exact positin and 
correct it, if necessary. These are the 
higger issues.

Coming to the little part of my own 
country, the Hassan-Mangalore line 
has been pressed many times by hon. 
Members and it has been promised in 
this very House by the hon. Minister 
quite often. Still, at what distance of 
time we are going to have it, we do 
not know. •

Only the day before yesterday our 
Governor made a speech before a local 
assembly. He said that the Centre was 
going to take up the question of hav­
ing Mangalore as an all-weather port 
and as a consequence of that our rail­
way will certainly be taken up. This 
is a great hope. But I want to know 
this here from the hon. Railway Min­
ister who is the proper man to say 
these things. Of course ihe Governor 
is equally important.

An Hon. Member: More important.

Shri Basappa: But our hon. Railway 
Minister plays such a notable part in 
this affair. If that is not conceded, 
we will be put to great difficulty and 
we will not be able to show our faces 
to people in that part of the country. . 
(Interruption) .

There are certain other things also. 
You know, Sir, from Bangalore to 
Poona there is a metre gauge line. To 
go about on that line is very difficult. 
So many years have passed but still it 
has not been converted Into broad 
gauge. The track is not all right. A 
number of times there has been de­
railment of wagons. These things 
should be attended to more carefully. 
You have asked us to diseuss these 
minor matters outside the House and 
I have been discussing these with 
them, but still nothing has happened. 
When I go to my constituency it is 
very difficult to answer people there.

Then a facility which had bean given 
for all these 30-46 years has been 
taken away. They say that because 
there are long-distance passengen 
they cannot stop the train. For the last 
about 40 years the trains had bee® 
stopping there. A small mercy Hire 
that should be shown.
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Mr. Speaker: Are hon. Members of 
Parliament not there on the zonal and 
regional committees?

Shri Basappa: We are pressing for 
it, but the reason given is that because 
long-distance passengers are there 
they cannot stop the trains there. Then 
at Gubbi the train stops only for two 
or three minutes and first-class tickets 
are not issued. They ask you to take 
the ticket at the next station. Because 
of this they cannot show figures of 
first-class passengers from Gubbi 
which is a taluk headquarters and is 
enjoying all the privileges.^ I cannot 
go and show my face to the people
there......... (Interruption). I request
the hon. Minister to show a little 
mercy. I have written to the hon. 
Deputy Minister also. It is a small 
thing.

Ram Sewak Yadav: Why only 
you, the Government cannot show its 
face. J

Shri Vajpayee (Balrampur) :CSome­
thing must be done for him to save his 
face. 1

1
Mr. Speaker: The hon. Minister

should be a little more indulgent to 
hon. Members.

The Minister of Railway (Shri Jag­
jlvan Ram): In that case there will be 
no express trains in the country.

Shri Basappa: That someaimes can 
be interpreted in any way. It is not 
known correctly whether first-class 
passengers travelled from that place 
to another place or not. Therefore, 
these things should be taken care of.

Other hon. friends have talked about 
planning. Our hon. Minister also 
knows that in the past nearly 84,000 
miles of railway lines had been there 
During the last ten years we have 
added very little to that I along witfe 
others plead that there should be 
greater allocation for putting up more 
railway lines. Aftersll what is our 
achievement of the last ten or twelve 
years? Only about 1,000 miles have

been added at the rate of about 100 
miles a year, whereas in the past they 
had put u.p 30,000 or 40,000 miles. So 
there should be a greater perspective 
in planning. The proper way should be 
of looking 15-20 years ahead. Planning 
is very very necessary.

The hon. Minister will excuse me 
when I say that one sentence in his 
speech need not have been there. It 
gives us a wrong impression. He had 
said:

“I am hopeful that it will be 
found possible to make a further 
allocation of funds, to meet the 
demands for new lines to be cons­
trued on grounds of political, 
social and economic development 
in certain areas, more particularly 
in the South.”

This gives the impression as if only 
political reasons sometimes count very 
much. It ought not to be there. It 
gives that impression though it is not 
meant so. I hope he will say that that 
is not meant.

Shri Jagjlvan Ram: I will again 
draw the attention of the hon. Member 
to that. He should try to understand 
English. What is said is ‘political 
development* and not ‘political 
reasons*.

Shri Basappa: I stand corrected. The 
shortfalls in traffic are noticeable. At 
first it was to have been 168 million 
tons. It was reduced to 162 million 
tons. Even that could not be achieved. 
Therefore it has been reduced to 154 
million tons. There is a shortfall and 
he has given sufficient reasons for it. 
But still such things need not take 
place.

There are two or three points more. 
There is a lack of co-ordination. There 
is the question, namely, how to send 
our goods through the sea route parti­
cularly when it was not remunerating 
to have a railway line. That causes 
us an anxiety. Sometimes the roads 
run parallel to the railway line. It Is
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true, but when you do not stop your 
trains at certain stations naturally 
people will take to roads. Therefore 
care should be taken to see that there 
is proper co-ordination and ihat a 
definite policy is laid down in all these 
matters.

Another thing which causes e little 
anxiety is the fact that the working 
expenses are mounting up. Care should 
be taken to see that the working ex­
penses are kept under control. This 
time the net surplus is only Rs. 8 
crores or so and if the working ex­
penses are reduced, it can be increas­
ed.

Then we are spending thousands of 
crores of rupees on railways. It 
should, no doubt, be a utility concern, 
but still the commercial aspect should 
not be forgotten. You should see that 
a proper return is given by the rail­
way.

So far as certain technical and re­
search aspects of the railways are con­
cerned. we are spending very little 
money on that, whereas we are told 
that in foreign countries large amounts 
are set apart for doing research as to 
how tains could be run more efficient­
ly. It is doubtful that the amount we 
have set apart is commensurate with 
the research that we want to under­
take.

In this connection I may say that the 
big important railways in Japan, 
America or Europe will have to be 
studied a little more carefully. Even 
if our hon. Railway Minister pays one 
visit to those countries he will be able 
to see their technique. Here a large 
number of people, 10 or 11 lakhs, are 
working. There a smaller number of 
People are working, but still there is 
greater efficiency there. We should see 
bow that can b̂  achieved. If the hon. 
Utaitter cannot go himself, he can at 
i**st send his deputy to see these 
thing,.

Finally, I agree with my hon. friends 
that younger people who can spend

more time in the railway administra­
tion, that is, in the Railway Board, 
should be put in there so that they 
will have some time to see and do cer­
tain things instead of having old peo­
ple who will retire very quickly.

Shri Birendra Bahadur Slnghji
(Raipur): Mr. Speaker, Sir, taking the 
oveall picture of the speech that was 
delivered by the hon. Railway Minis­
ter and from the budget papers pre­
sented to the House, I shall be failing 
in my duty if I do not express my 
felicitations to the hon. Railway 
Minister and to the members of the 
Railway Board for making a really 
good progress in the last couple of 
years. I must say that so far as in­
digenous production in places like 
Chittaranjan, Bangalore and Peram- 
bur is concerned and the number of 
lines that have been put up is con­
cerned, it is really a credit to the rail­
ways. It is also to the good that the 
hon. Railway Minister has refrained 
from adding any new taxes on the 
common man’s burden by increasing 
fares and freights. But how long will 
this last is another matter because 
going through the figures I feel that 
the working expenses are likely to go 
up. Also, there is no clear picture of 
the Third Plan. So we do not know 
what these expenses will come to. 
However, that is another thing and I 
hope the hon. Railway Minister will 
kindly see to it that the working ex­
penses and the maintenance charges 
are kept properly, otherwise they are 
very likely to go up and then again we 
will have to fall upon the Develop­
ment Fund. Tltere are one or two 
things which I wanted to suggest re­
garding the maintenance etc. I see (he 
number of carriages that are coming 
out are nice ones, either third class or 
upper class carriages. But somehow or 
other I find—I do not say that the offi­
cers at the top level are responsible 
for this, but those who are looktog 
after the carriages and other things 
are—most of the carriages—-ane not 
being maintained properly* For ins­
tance, take the Pathankot Express as 
also the Dehre Dun-Bombay Express
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[Shri Birendra Bahadur SinghjiJ
1 have travelled in these trains. The 
carriages are sometimes so rickety and 
even the wheels make noice, and the 
seats are very uncomfortable. I am 
only pointing out this because if these 
are not maintained properly it will add 
UP to the expenses. So there must be 
some arrangement that while we are 
making propress, these carriages, if 
they are bad they should be condemn­
ed, or if they are workable they should 
be properly looked after. Because, if 
one carriage is not working properly 
what happens is that the train has to 
be stopped; sometimes the passenger 
has to pull the chain, and then we 
simply waste time.

16 hrs.

There is another thing regarding 
operation. The other day I was tra­
velling from Dehra Dun to Saharan- 
pur. By bus the upper class fare is 
Rs. 2.33 nP and the lower class fare 
Re. 1.81 nP, while the third class fare 
from Delhi to Saharanpur is Rs. 3.22nP 
by express train and Rs. 2.70 nP by 
passenger train. If you travel by bus 
from Dehra Dun to Saharanpur it takes 
3  ̂ hours, whereas if you travel by train 
—and mind you, it is an express train, 
Dehra Dun-Bombay Express—it takes 
full six hours. While the passengers 
Ijavg to pay even more, they do not 
get even the facilities of express trains. 
So my suggestion is, if we really mean 
that they are express or mail trains, 
let them be run like that. They 
should not be run like passenger 
trains. If they are passenger trains, 
then it is all right. But when we say 
that it is an express or mail train, then 
it should run like that The same 
thing applies to the Grand Trunk Ex­
press also. As regards the operational 
matter, most of the time is wasted in 
the stoppage of the trains. In many 
places they stop for fifteen to twenty 
minutes. 1 do not think there is any 
necessity for doing so, except where 
it is an important station where cer­
tainly it can stop for fifteen minutes 
or a  little more. But for an ordinary 

five or three minutes is more

than sufficient, I think. Because, 
after all, when there are trains follow­
ing it, the train should not be detained. 
For instance, in respect of the train 
which I am mentioning, namely the 
Dehra Dun Express, immediately after 
it leaves Dehra Dun, there is another 
passenger train going to Lhaksar. 
Whenever there are these things, time 
should not be wasted in detaining a 
train for more than fifteen to twenty 
minutes. For instance, take the Grand 
Trunk Express. Wherever it has to 
stop, whether it is Agra or any other 
place, the stoppage is for twentyfive 
minutes, sometimes for half an hour. I 
think on this can be reduced. Every­
one is keen on reaching his home 
earlier, and if we can reduce the 
stoppage to ten or fifteen minutes it 
will improve the operation of the 
trains also.

Then coming to the question of cate­
ring, I do not know why the dining 
cars should be removed from long­
distance trains like the Grand Trunk 
Express. Is it because they have to 
attach a special bogie from Bhopal? 
That the dining car does not operate 
from Bin a to Delhi? Again, while 
going from Delhi the train leaves at 
6-45 in the evening and there is no pos­
sibility of having good meals even at 
Mathura, and it reaches there at 9-30. 
And I have noticed most of the time 
the bearers walking by the foot-board 
when the train is running. I asked the 
bearers “why do you do this sort of 
thing, because it is very dangerous” 
and they say “we have got to meet 
the requests of all the passengers**. 
They say that if they do not move like 
that while the train is running—which 
is very very dangerous and also 
against the law—they will not be able 
to fulfil their job and the passenger? 
wishes. So we could stop all these 
things if we provide a dinning csflr 
right from Delhi up to Madras.

Similarly, so far as the food is con­
cerned in the Grand Trunk Express, 
I must say that it Is bad after Nagpur 
towards Delhi. In all the South Indian
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stations, it is thousand times bettei 
than the food that we get in the Nor 
them Indian stations. I do not know 
why. I am particularly fond of South 
Indian food, but apart from that I 
must say that the food in the North 
Indian stations is not very good at all. 
(An Hon. Member: It is a question of 
taste). 1 hope the Railway Ministry 
will consider the question of improve­
ment of the quality of the food served.

Similarly there is no dining car also 
in the train going from Howrah to 
Amritsar. There used to be always a 
dining car. That also is a very long 
distance train, and I request the hon. 
Minister to consider this matter.

Now I come to one very important 
ihing. I really congratulate the Minis­
try for opening the Khandwa-Hingoli 
line. It is a very fine job and I really 
feel proud that it is one good job 
which we have accomplished. I would 
certainly also like the Ministry to do 
something to join South India with 
!\orth India by railway through an ex­
press train by the metre gauge, 
because that will also relieve the tra­
ffic. We have only one train from the 
south to Delhi. If we provide another 
metre gauge express train right from 
Delhi to Bangalore, that will be very 
good. I think there was this proposal, 
it has ben going on, namely to connect 
Bangalore with Satyamangalam and 
Coimbatore. Then we could have a 
-hrough train coming right from the 
south and going up to Delhi and then 
going to Assam and other places. I 
would request the Ministry to take up 
this matter as one of the highest 
priority, because it will solve not only 
the raw material problems but also 
the problem of food. It will also help 
'•he persons going from Delhi to the 
south because there will be two trains, 
the Grand Trunk Express and this one 
-n the metre gauge. It is also import' 
ant from the point of view of military.

There is another important point 
*ith regard to priority, and that is that 
Priority should be given to from the 
wfet of view of strategy also. Because. 
*e have got all this trouble going on

in the border side. I mean there is no 
train running right through to Agar- 
tala. That is very important. At pre­
sent, whenever the people have to go 
by train, there is a lot of difficulty. 
They have first to go by train up to 
Calcutta and then by air or go via
Assam. There is a request from the*
Agartala people for train connection. 
From Dharamnagar to Kalkalighat is 
a distance of seventeen miles. There is 
a bus sorvice there. But when the pas­
sengers come there, they have to ferry 
across and all the time is wasted in 
loading and unloading. And their fur­
ther request is that there should be a 
through train as far as Agartala. This 
will be important not only for helping 
the people there but, as I said, also 
from the strategic and military points 
of view.

Coming to another matter, the com­
plaint book is generally kept with the 
station master in his office. When the 
train stops at the station for ten to 
twenty minutes, by the time the pas­
senger crosses over and goes and puts 
in his complaint he is apt to miss the 
train. So I suggest that these com­
plaint books should be either on the 
platform or a duplicate copy of it may 
be with the guard or the conductor. 
When passengers have difficulties they 
do not know where to move and where 
to complain. Sometimes it does happen 
also that when you ask the station 
master for the complaint book, most of 
them put on a dry face and say either 
that they have not get it or they give a 
hundred and one other excuses. So let 
it be on the platform in which case it 
will be easily available to the passen­
gers, and a duplicate copy of it may 
also be kept with the guard or Hie 
conductor. And if there is any com­
plaint which a passenger has to lodge 
he can go to the conductor and lodge 
f t

lastly—I will not tak e  much time—
I  do  n o t k n o w  w h e th e r I  shall be here  
n e x t y e a r  o r  not, b u t I personally  
m ak e  th is  req u es t to  th e  hon. M inister. 
There Is a  sta tion  called  Donga rg a rh  
on  th e  Sou th -E astern  Halfway.
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time there is a fear that the loco shed 
will be removed to some other place.

Shri Jagjiv&n Ram: That has been 
given to you.

Shri Birendra Bahadur Singhji:
Thank you. I will not speak any more 
on that point.

One point more, and that 
is about the railway protection force. 
It is a very fine institution and is doing 
a lot of good work. But somehow or 
other there does not seem to be any 
relationship between the railway pro­
tection force and the local police force. 
Either the local police force must be 
feeling that the railway protection 
force has taken their powers of law 
and order in their hands or vice versa. 
There must be some inter-relation or 
better understanding between the two, 
because I always see the local police 
force and the railway protection force 
looking at each other as if they were 
enemies. I would only bring this 
matter to the notice of the Railway 
Minister.

Dr. M. S. Aney (Nagpur): Does
either of them do any work or do they 
simply look at each other?

Shri Birendra Bahadur Singhji: 1
would like to say one thing more. 
During the tourist season, there are 
lots of passengers, especially tourists 
from Delhi to Agra. There is only one 
train, namely the 6 Up Punjab Mail 
which takes them. Otherwise, they 
have to go by plane. Sometimes, there 
is no plane connection to come back. 
There must be some special train as 
we have from Bombay to Poona. It may 
be called the Taj Express or some other 
Express. It will be very advantageous 
to the tourists during the tourist 
season to take them from Delhi to 
Agra and return immediately. It 
would also add to the Railway earn­
ings. This is one suggestion that I 
have to make.

Mr. Speaker: Shri Narasimhan. I 
will call Shri Naushir Bharucha next.

Shri Naushir Bharucha (East Khan- 
desh): If you will call me tomorrow, I  
would be obliged.

Mr. Speaker: All right; I will call 
Shri S. M. Banerjee.

Some hon. Members- rose—

Mr. Speaker: Hon. Members must 
wait. I won’t give any promise.

Shri Narasimhan: Mr. Speaker, 
there are three or four exhilarating 
matters mentioned by the Railway 
Minister in the course of his speecn 
end also two or three matters causing 
some concern. I will begin with the 
exhilarating ones and I would like the 
House to share the same with me.

The most phenomenal achievement 
is that of the increase of the caoital 
at charge to the extent of Rs. 1559 
crores, from Rs. 969 crores in this 
Plan period. This is due to the ex­
pansion that has taken place. In­
directly, it also depicts the develop­
mental activity that has taken place 
in the country. It is gratifying, in­
deed, that while the country, in 
general, is developing economically, 
the Railway is not lagging behind. 
It is playing its own part so that its 
own obligations under the Plans could 
be discharged.

Another exhilarating achievement 
is the completion of the Khandwa- 
Hingoli line. The Minister has men­
tioned this also in his speech. This 
adds a long metre gauge system from 
the north to the south. This was 
missed for s long time. It was in
1952, I think, that the idea was taken 
up. It took such a long time to ac­
tually complete this. Now the rail­
way line is completed. It is but very 
natural, as my colleague Shri Birendra 
Bahadur Singhji was saying, to allow 
a train to go along this route, bring­
ing another link between the north 
and the south.

S M  Beta: Hyderabad to Delhi..
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Mr. Speaker: What is the northern­
most point from the south by the 
metre gauge?

Shri Narasimliaii: Up to Punjab via 
Khandwa. Hingoli, Guntakkal and 
Pakala-

Shri S. V. Ramaswamy: One can go 
up direct to Dwarka in the West and 
Tinsukia in the East from Tuticorin 
or Tri vend rum

Shri Heda: From Hyderabad to
Delhi, by the metre gauge, it is nearer 
than by broad gauge.

Shri Narasimhan: For this service
to be more effective, certain bottle­
necks have to be removed and certain 
missing links have also to be estab­
lished. That would consolidate the
entire metre gauge system. I will
refer to that later.

Another thrilling announcement by 
the  Railway Minister is that the 
R ailw ay Ministry has realised that 
the  south has been somewhat neglect­
ed and therefore special mention had 
to be made and a special promise had 
to be made for examining the feasi­
bility of having some more lines. 
This announcement also is of great 
satisfaction. But, there is a ‘but’ for 
i t  During all these two Plan periods, 
tw o important States, Mysore and 
M adras have been totally neglected. 
The capital at charge has increased 
by several hundred crores. Eight 
hundred miles of railway line have 
been added to the system. Butf in all 
these years, there was no activity in 
the south. Apart from that, some 
lines had been removed in my dis­
trict. As I have been often telling, 
one hundred miles of line have been 
removed and they are not being res­
tored. That is the position in the 
south.

Shri Asoka Mehta was taking a 
v?ry mighty stand. He was saying 
that we must .. have an integrated 
transport approach and so on. In 
thig big country of diverse languages, 
distances, needs, and ways of life, this 
kind of an integrated administrative 
outlook will result in political dis­

integration of the country if the pro­
per needs of the various distant parts 
are not looked into. Just as in the 
human body, we have to look to the 
needs of every part, in the body 
politic, we have to see to the needs 
of every part. If you think that the 
head is the most important and go on 
feeding it, the head will grow big and 
the leg will not be able to shoulder 
the burden of the head.

Mr. Speaker: The Railway is the
body politic.

Shrl Narasimhan: The same thing
applies to the Railways. Actually Mr. 
Mehta was regretting that in the south, 
they are losing They are losing in the 
North-eastern Railway. The loss 
seems to be Rs. 11 crores. In the 
North-east Frontier Railway also, the 
loss is Rs. 10 crores. It is much 
more than in the Southern Railway. 
We cannot ignore the needs of the 
North Eastern Railway or the North­
eastern Frontier Railway. The Rail­
way Minister said, “political develop­
ment”. Superficially speaking, it may 
be objectionable and it may not be 
very convincing. Political develop­
ment is a very wide term. It may 
include defence; it may include stra­
tegy. It may include inter-state re­
lations and inter-border relations. 
They go together. We have to con­
sider the needs not purely from the 
economic or profit-making point of 
view. The defence needs are there. 
There is Kashmir. Kashmir has a 
peculiar relationship with us. We 
have recognised that. Constitu­
tionally it has been recognised. The 
people of Kashmir want some rail­
way. The people of Jammu want 
some railway. These things have got 
to be considered. Considerations 
other than purely profit-making have 
to be looked into. I suppose the 
Railway Minister meant that when he 
used the term, “political develop­
ment”. We ned not object to that. I 
am only surprised that Shri Asoka 
Mehta should take this stand in these 
days when we want democratic de­
centralisation, when we want each 
part to look after itself.
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Shri Mohammed Imam, who spoke 

previously, made a convincing speech 
as to the necessity of attending to the 
needs of the South. He said how 
when the Mysore State was running 
its own Railways, it had certain pro­
grammes and how the programmes 
were being executed one by one- 
Actually, when they handed over the 
Railway on integration, they gave a 
good sum of Rs. 8 crores. Now, 
when they want some railway lines, 
from a central approach, from the 
approach which probably Shri Asoka 
Mehta will fully approve of, notwith­
standing the realisation of the Centre 
to have a revised outlook in the 
matter, they will be ignored. There­
fore, I am really very happy, over 
the announcement of the Railway 
Minister that if further funds are 
made available, he would look into 
the needs of the South. It is very 
we1 come.

Shri Mohammed Imam: But there
is a big ‘if.

Shri Narasimhan: An hon. friend
also pointed out that the so-called 
lo^s of Rs. 2 crores on the Southern 
Railway was due to the fact that they 
had to get their coal through the sea 
route, which is now proving to be a 
costlier route- If really an all-India 
outlook Is to be taken on the major 
problems of the country, there should 
be 0 pooled, national price for coal. 
When such problems come up, we do 
not have the necessary courage or 
guts to deal with them. If we had 
really that kind of approach, coal will 
be available all over the country at 
the same coat, and the industrial 
development of the country will be 
uniform. Places which are near the 
coal belt will not have an oxtra ad­
vantage. Distant parts like Saurash- 
tra and Madras will not unduly 
sufter. That will not be quoted as a 
reason for not starting industries 
there. Instead of adopting that ap­
proach, simply to say this costs more 
or that costs more is not really work­
ing out the coat accounting of the 
railways.

The fact that there has been a 
shortfall in wagons is a serious draw­
back, and whoever was in charge of 
the Plan at the railway level did not 
really concentrate on how to imple­
ment the Plan. That is my impres­
sion. No doubt we are liable to make 
mistakes, but still it is a mistake.

There is the Perambur Coach Fac­
tory. Nothing prevented its working 
from the very beginning, frOm the 
moment it was fit to work, and had 
reached its installed capacity, three 
shifts, but these things were not 
thought of at an early stage. The 
second shift has come considerably 
later. I would like to know whe­
ther really it was not possible to start 
the second shift much earlier. If 
these things had been properly plan­
ned, I think we would have had more 
production of wagons.

Shri Jagjivan Ram: Perambur does 
not produce wagons.

Shri NaraslmKan: 1 am referring to 
coaches.

In respect of wagons also, if similar 
sleps had been taken, we should have 
been able to solve the problem 
Wherever it was possible to double, 
we should have doubled. There is a 
tendency to start more centres, while 
the full capacity of the existing ones 
is not fully utilised. It is a general 
weakness of the Government of India.

For example, there is an Institute 
of Mental Health in Bangalore. There 
arc similar institutions in other places 
also. There, they want to close it 
down, and have only one and some­
where else! In other cases, they are 
starting more units whether they are 
working to full capacky or not.

Shri J a f j iv u  Kan: They should
spend more on m e n ^  hospitals?

Shirt Narasimhan: Does not matter.

So, the approaches am contrary- 
wise on the part of the Government
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of India. Good institutions Are clos­
ed, and unnecessarily integrated 
and made into one* Some other ins­
titutions are dispersed and more units 
started, while a single unit could be 
further developed with advantage.

I am very glad 10 note that the 
Brahmaputra Bridge will be complet­
ed in 1962. When it is completed, it 
will be a proud achievement for the 
engineers of the railway, and aU those 
taking part in the work.

It i.s very disconcerting to note, as 
the Railway Minister has stated, that 
the cost per employee is increasing. 
I4 is also causing considerable eon- 
rern to see the various problems 
arising out of fuel. I am very glad 
lo note from what the Minister has 
Mid that certain researches are going 
on with furnace oil and fuel for mak­
ing the operation more effective. I 
wish the research success. I would 
'ike to know, through some literature, 
where and how this research i* being 
carried on, and who is conducting it.

It is wrong to say, as Shri Asoka 
Mehta was trying to make out, that 
passenger traffic is shifting to the 
buses in the South. It is not *0. It 
is because the railways have failed, 
the passengers are going to the buses. 
It is the inability of the rai-ways to 
carry the passengers that is the main 
reason. There are now buses run­
ning from Madras to Salem, a dist­
ance of 200  miles, and from Madras 
to Krishnagiri, a distance of 160 miles. 
They are all working very well. The 
real reason is that the railways are 
not able to cope with the traffic. 
There can be a through railway train"' 
between Madras and Salem on the 
metre gauge from Egmore. In view'*

the fact that the lignite an a  in 
Neyveli is developing, that there is a 
iink between Salem and Neyveli, that 
there is a large mineral wealth in the 
ar*a, it is necessary to run trains 
from Madras td&Salem, either way. 
Aching both the extremities during 
normal hours. Now, the only train 
available is from Madras via broad 
gauge* which reaches Salem soma*

time at 2 or 4 A . M .  Even the train 
starts somewhere about midnight or 
1 p.m. It will be quite practicable to 
run trains from Madras (Egmore) to 
Salem Town on the metre gauge. 
Trains should leave and reach at 
earthly hours instead of at unearthly 
hours as now. This has been men­
tioned quite often. It will be useful 
for passenger traffic, and the railways 
will also gain by that. That is my 
impression.

While considering all thes? ques­
tions, particularly the demands of 
the South, and Madras in particular, 
for railway development, I hope the 
Railway Minister will remember that 
big industrial operations ire on the 
move there, and that a perspective 
outlook is called for It is no use 
trying tr> do things later. When the 
lignite work is going on *nd several 
crores are being spent, unless the 
railways also, more or less simultane­
ously, start their development work 
there, there will be bottlenecks later, 
and we will be in eternal trouble, as 
is said in the Hindi proverb:

TPfa*r»r m  rft JTfV^T ir
w r t  1

Shri S. M. Banerjee: I join my hon. 
friends in congratulating the hon. 
Minister on the overall improvement 
in the working of the railways.

The first point which 1 wish to 
bring to the notice of this House and 
to the hon. Minister is the terrible 
coal shortage,—coal and soft coke for 
domestic use, in the State from which 
I come.

My attention was drawn to the 
news item which appeared in Indian 
Nation dated February 27, which 
secured banner headlines in this re­
puted paper of Bihar, thus: Lack of 
Adequate Transport Facilities for 
coal: Over 8 lakh tons stockpiled In 
K har and Madhya Pradesh: Public
Sector apprehends fall in production. 
Then It says:

“O v er 8,00*000 tons of coal rep ­
resen tin g  40,000 w agon 1oads, a r t
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accumulated in the public sector 
collieries in Bihar and Madhya 
Pradesh for lack of adequate 
transport facilities.

Authorities of the National Coal 
Development Corporation, in 
charge of ooal production in the 
public sector, expressed fear that 
if the transport bottleneck was 
not overcome soon, this stockpile 
would double itself by the end of 
March requiring considerable 
slashing of coal production in the 
public sector at the beginning of 
the Third Five Year Plan.”

It further says:

44A party of journalists was 
taken last week by the N.CD.C. 
to its coalfields in Bihar in the 
wake of the current controversy 
between the Railways and the 
Fuel Ministry on the coal short­
age faced by industry.

The party saw huge dumps of 
coal at railway sidings awaiting 
clearance to their destinations in 
the North. The stocks were in­
tended partly for consumption by 
the railways and partly for cement, 
textile and other industries.

The Managing Director cf the 
Corporation, Mr, R. C. Dutt told 
the party at Bhurkunda that the 
Corporation at present did not 
propose to curtail production. 
But if the wagon shortage per­
sisted after April 1, they would 
necessarily have to slash produc­
tion”

This serious statement which has ap­
peared in the newspapers has caught 
my imagination, because I am faring 
a terrific coal shortage in my own 
State. In today's paper, as has been 
very ably quoted already by my hon. 
friend Shrimati Parvathi Krishnan, 
we find the following news item:

“COAL SHORTAGE HITS UP 
INDUSTRIES

Inability of railways to increase 
deliveries several industrial con­
cerns in U.P. are facing the pros­
pects of closure following the in­
ability of the railways to increase 
coal deliveries to the State.

The industries affected already 
Include sugar, textile, paper, glass, 
distilleries and engineering firms. 
U.P.’s road construction and 
building programme will be 
affected even more seriously be­
cause there now seems no hope 
of securing more brick-burning 
coal for kilns before the monsoon. 
U.P ’s last hopes of securing more 
coal failed when a meeting of 
senior railway and coal distribu­
tion officials, convened by the 
Chief Minister yesterday, was un­
able to help. Mr. Gupta express­
ed disappointment that the offi­
cials had not been able to give 
even an  extra ounce of coal to 
U .P”.

This is a very serious state of affairs 
in my State, and I have seen myself 
that in place like Kanpur, Lucknow 
etc. even 00ft cock intended for 
domestic consumption is not avail­
able for distribution. The district 
supply officers at the various places 
made frantic efforts to contact the 
Coal-Controller and probably the 
Railway Ministry but to no purpose. 
Now, it has reached a situation where 
it is impossible to avoid riots only 
because coal and soft coke are not 
available for domestic consumption, 
and it will be difficult to avoid closure 
of the various industrial units. The 
news item further goes on to say:

"RAILWAY OFFICIAL'S 
STATEMENT

Lucknow, February, 28: As a
Press Conference, Mr. Harbans 
Singh. General Manager, North­
Eastern Railway, Oenied that in­
dustries had not received their 
quota of coal. But he admitted 
that there had not been a suffi­
cient supply of brick-kiln-coal".



So, a particular statement which has 
been made by the Chief Minister of 
UP. has been contradicted by the 
General Manager who was present at 
the same meeting. I do not know 
whom to believe, and whom not to. 
But a serious situation exists in UP. 
That is a matter which the Railway 
Minister must consider in all serious­
ness- I am not going to find fault as 
to which Ministry is in the wrong, but 
it is for both the concerned Ministers 
to sit together, and take the Chief 
Minister of U.P. into confidence and 
devise some measures by which this 
particular problem can be solved.

Only some time back, there was 
a time in U P. when foodgrains were 
selling at very high prices and were 
not available for consumption of 
ordinary people; at that ♦imo, there 
was coal in my State. But, now, 
when foodgrains are available, there 
is no coal, and no soft coke for cook­
ing purposes. So, it is really a pro­
blem which confronts every citizen 
of my State.

My next point is about the victimi­
sation cases. I am sorry to use the 
word ‘victimisation1. It may be 
harassment or something like that 
arising out of the general strike in
1960. I am thankful to the Minister 
and his Deputies and to the Members 
of the Railway Board for treating 
many cases with the utmost sympathy 
and leniency. It was the desire of 
this House as also the desire of Gov­
ernment, including the Prime Minis­
ter and the Home Minister that the 
strikers should be treated leniently, 
and it was not in the mind of any­
body including those in Government, 
that they shcftild be treated harshly.

I should like to quote what Shri 
G. B. Pant Mid in the Lok Sabha in 
regard to this matter. In reply to 
Unstarred Question No. 2248 on the 
6th September, 1960 in the Lok Sabha, 
he stated thus: J

“Departmental proceedings
should be taken against those who
are suspected to have indulged 
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in sabotage, intimidation or gross 
misbehaviour...

I may add for the information of the 
House that at that time, that is, in 
the month of September, the term 
'gross misbehaviour’ had not been 
properly defined. Earlier, the Home 
Ministry issued instructions on the 
21st July, 1960—this was before Sep­
tember—to the following cffect:

“No precise definition of gross 
misbehaviour, which will be one 
of the tests of selecting strikers 
who will be subjected to charge- 
sheets can be given. Lying on 
railway tracks, burning of effigies, 
shouting of abusive slogans, dis­
orderly or defiant conduct and 
picketing of a coercive kind are 
some examples of what would he 
covered by 'gross misbehaviour'.”.

Mr. Speaker: What is his remedy? 
Whipping?

Shri S. M. Banerjee: This is about 
what constitutes gross misbehaviour.

Mr. Speaker: What is his remedy? 
Just pay a fine of Re. 1 and get 
away? ■

Start S. M. Banerjee: I am coming 
to that. They have themselves 
changed the definition. They have 
not accepted my definition. Meet­
ings were held at various levels and 
a decision was taken. I am reading 
from an extract available to me 
which was issued by the Railway 
Board. I am told a letter was Issued 
on 7th February 1961 stating what 
does not constitute gross misbehavi­
our. I quote:

“WHAT DOES NOT CONSTITUTE 
GROSS MISBEHAVIOUR

(Clarifications issued by the Rail­
way Board)

“Hie various charges mention­
ed in the statements have been 
gone into by the Board- In this 
connection, the following clarifi­
cation is given:

1. Absence from duty without 
authority during the strike

1882 (SAKA) Budget—General 252c
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period: For this charge, no
departmental action is intend­
ed to be taken.

2. Organising end leading pro­
cessions: This need not be
interpreted as tailing within 
the purview of gross mis­
behaviour.

3. Addressing a meeting: This
will not come within the pur­
view of gross misbehaviour 
in the present context.

4. Instigating staff to join strike:
In cases where the picketing 
and instigation have not been 
of a coercive type, discipli­
nary action need not be 
taken.

5 . Using of slogans: Only abu­
sive slogans need be taken 
notice of for the purpose of 
taking disciplinary action.

6 . Issue and circulation of leaflets;
This need not be a charge for 
taking disciplinary action un­
less the leaflets contain high­
ly objectionable matter.”

I am extremely grateful to the 
Railway Minister and the Railway 
Board for clarifying this definition of 
gross misbehaviour, which was 
rather cloudy and various interpreta­
tions were given by various people. 
Acoording to this definition, I am 
sure about 602 or 510 employees—I 
speak subject to correction—could be 
taken in. If there is a case of sabot­
age or violence against any employee, 
I suggest that either a Committee of 
this House Should be appointed or a 
Judicial Committee should be consti­
tuted so as to give adequate opportu­
nity to the employees to prove before 
the Committee whether their con­
duct was good or bad. There are still 
about 510 cases in all the railways, 
Central, Eastern, Northern, North­
Eastern, Southern, South-Eastern and 
the Integral Coach Factory. I do 
not say that the Railway Minister or 
his Deputies are treating these cases 
on the batis of past prejudices, but

unfortunately, as hugupun nature reacts 
sometimes, certain officials* 1 am sorry 
to say, taking advantage of the past 
prejudices want to smash the Unions 
and victimise those active trade union 
workers- I request the hon. Minis­
ter to kindly consider these cases.

There is another point which 1 
would like the hon. Minister to con­
sider in all seriousness. Last year 
ot even six months earlier, questions 
were raised in this House regarding 
cast iron sleepers. My attention was 
drawn to various firms in Calcutta 
who are supposed to supply cast iron 
sleepers to the various railways. 1 
am told that some firms supplied cast 
iron sleepers which are under-weight 
and which have been detected very 
recently. I want to know whether 
these cases have been referred to the 
SPE. If not, I think some day we 
shall be in serious difficulty, because 
I am told by the technical people that 
only 5 per cent, tolerance is allowed 
in the case of cast iron sleepers artL 
if it is more or less than that, it is 
actually not up to specifications. I 
wish this should be properly inquir­
ed into to see what is wrong in this.

Then, my last point is the restora­
tion of the recognition of the A11 
India Railwaymen’s Federation. I 
say with confidence that this Federa­
tion represents the majority of the 
workers. The hon. Minister of Rail­
ways did his best to unite both the 
Federations but he failed. Now, 
after the strike, 7 or 8 months have 
passed without recognition. With­
out recognition how can they possi­
bly function?

During the strike period the Prime 
Minister made speeches and said that 
proper discussions should be held 
within the four comers of the Pay 
Commission Report Iftere are vari­
ous recommendations of the Pay Com­
mission which have affected the 
workers adversely—if not ail, at least 
some of them—and it i* high time 
that seme forum is established



through which the workers could 
ventilate their grievances, properly 
aa& firmly. I, tbftettfre ftqufet that, 
till proper instructions issue from the 
Home Ministry for the restoration of 
recognition or till something is 
brought up in this House, the recog­
nition of the Federation should be 
restored provisionally so that the 
workers can have k proper forum.

At present the negotiating machi­
nery is not working. No meetings 
have taken place. Only Members of 
Parliament tire our elbows and tire 
the Railway Minister's patience by 
writing letters. I am not interested 
In writing so many letters as others 
are used to do. But I have to do it 
because, unfortunately, there exists 
no forum for negotiations. I would 
request the hon. Minister to see that 
•omething is done.

Half a minute and 1 will finish. I 
will congratulate the hon. Minister 
for giving another station to Kanpur 
in the name of the late lamented 
Bandit Ganesh Shankar Vidyarthi who 
laid his life for the sake of communal 
harmony. I would request him to 
inaugurate that station on a day 
which is the birthday of the late 
Ganesh Shankar Vidyarthi so that the 
people of Kanpur and every passenger 
that gets into the train or comes out 
of the train would come to 
know that Kanpur had produced a 
man of that stature.
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f « « « I  ^»T *^T 'RYt  ^ t  T ^ T  
|  I *TTT T *  ?IT *J?T T??t T$t*T f a  j[HT^
t w  *ft* »nft |  1 t *  *flr »nfTTt 
w#fft tf tr  t v  * f r t  1 snr >t? f  *t 
sprit Tt v n ft *ra^ $ wt **r Tt ***
*HT% T?t T t f w  T T »ft ' I T f ^  t

£ *p ff t t  Ptwt *mr% *1% *j?i  

f t f r  |  «ftr ^  if  TW t if t  5 f t  |  t f r  

y t f  tft ^«^fr t t  1 1 $ T f  ^ 5Pft

T T  fa »%  I  I ^ T T  T T  ?ft «tft T t f  
? * # * » #  t  I T T  4  % T * f t  fa tft ^ f t  
T ^ v r f t  T t  jit jfa n r T t  T t  ^ zift » ^ t  

I *T T  TT T?  T # « I  ^  |  f a  
j r f i T t  t f r  >ftar T tr%  Tiw t T t  f  *  % 
TW *( Wl% ? , *2 sin % TH[T OlTTW 
?  ? flt * *  *ft «IP T  * *t  "A  * T T f l  I

% » r t  if v m n %  « f  Tfc t  
*ftr «wftw Sner *  * fH ?  rfc (  i wt

r f t w f t  T ^ ' f h r  JTtspTT i f  ^ T  %  f a * ) "  

5ft t ^ i t  *tt*i % ^tr*r w tr ^
T T T ^ p f f  i f  %  3 f t  ^ 5 T  ^ l^ li  * 11 <1
^ 3 T  ? T T * r  T T  IVi l l

5 T t  i r  ^ f h p t  T t  > 4 ^ T d  ^  I 9 T ^ f t  T « j Ph T

% t z t  % t i m T ^ r  T T t * f t r  t  
TTT^RTTt^TTTmr Tf^TVt sftT 
TT ^TT g?Tr 3̂3T ttVl ^t T T T t
^  |  1 «nfr t ^ t  ^ ffr jn ^ t s  % ^ t
^ t ^ f f  i f  ^ f t  ^ c T T T H  f tr T T  % ^ T  %  ^ *(1 ^ .  

^ T  T t  f F T f a  ^ I r f t  I ,  ? * T f ? W  ^ T t  ^  

^ R T  T t  « [T r 5 T ^  T T T T  ^ t M  I

WTT T̂ % fa ?*T Tt [̂TT THT 
Ĥ t f^'idl, ^t ^  *̂<|<1 TT*T »T5fir
< pttt * f t  ^ r r t f t r f a f ? t € t  1 1 'H T f n » r

fipHsi'l Tft^? Tl^ WT
^  |  1 m  T t  w  %  ^

i f  T T  ^ T T  9 ? i f t n  f W ^ T T  ^ T f ^ T ,  ^  

? f t  ^ f t  WT3T 5 t f ^ T  I ,  5 f t ^  

j f t ^ R T  ^  5 t %  %  i f  ? f t T  > f t

^ftw?r w nft 1

i d  H IM  l A t T  %  J f t ^  i f  a f t  

3R^T t^W$W ^ f t  ^  ^  
T^tw  T f t ^  5ftT^Tf^T3rT tft 5> 3mf. I  1
^  y w f t  jf fa  «nr % 5ft i t t  |? t t h  
^t  ̂ Jffrt srnr <ftr f̂ r tt

W Is^ TT faVI 3ITT Tt TK % T*T ? t 
TT iTT^T SRTTT 3IT ?̂TWT f  < A t ^ T T  

T T ’TT T T T t 3 | ^ t  ^  |

fltri^  l»t fsrt % if % 5T  ̂
T^TTfnT^fa# WTTfTT^T^T?ftt I 
* *  % ffsn r w ttw  f t  ^  1 1 4 m v4t 
j  f a  ¥ t t ^ W t  «ifnft ^rrf^  *rtr 

pftr >ft «f?ft MTffT I *w 
JTWmf TT TO» <TT ^ V*4t m r f t  
iff iftx  *W fa  ^rftiNw (VT I  9 t 
|w f TT «f^IT rtT >ft WTTW ft *m
I  • |  1



w t |  f% *>pt *t<b>
|  1 »tt p -  f
^ssrrt *tt $*ifw *t P*i ̂1 % vr^r
sr r̂nr «ftr *tptr to t t ^ t  11 r̂fr^T % 
fofr if ^  st*ttst *tw? t? t r??rT fc i 

fisrrt qr ?ft gone |  t f r
T̂P* *fr T̂ % ff, TT *J5HT T7  ?TT*TFT

<rr;ft <Tf% % sm* ft rrar $ i
TT fffTOW ?T f t  ITT

tft x w m  * f t  ^ t  tt * t s ta
<HWI *7% *t 3TFTW I  1

*TTT % **T# *P<T*TfoTT ^t *T*!TT ?ft 
*?<ft 5TRft |  I *JSHf TT TipT *T SJ5FT 
■*n«<, it© eVo fo jjt tsizr jt
57RT &r-ft i  qr f?mr % ■Tf'r̂ T
’pt ^ * rm  »r»ft >ft a r j> t5 r t n|f  $
*r? *tw ts ît $ 1 if iif %mrr
$ ft> W 1*H JTTT <W# WW %
*rrMt % ^Ptot ' %

«r nt sh> s i t r  ir ^ t t  
Ŵ T $ iftr ■dnVJ fttft $ T7»5
*r£ wto’ % qrfvif Mf^i infuff

«rtr STORM ®TR !T̂ t &ft I 
*W V’TT fftf î<r)in IPW HP̂ HI f̂t
frcfr tn*r % v tf  fWt
t  ̂  wttjt twt arrar |  irtr

gfJrrr 'T r̂r% «»t rrwm tt farr 
T̂?TT I  %ftPT JTf qjrf̂ T !T̂ f I  w f ft)

*Tf fft ftr^V f̂ RTT nrfvnff % ftrt ift 
*ffrfaw ihi$T I  lAr Sf 9<AwiV ^np 
vfr *r hv^tt 1 w*t qfrf^r t f r  
wftfafl vr *nm ift ^  w rt 

«*tr w  % i i  w r t  % inflrot
^hc irfjpmrf v t 5 1  N t

3W  WW TWT Wl10 I
w t  fv  «ftr ^ r t  im m  % ottt ^t 

m t#  I, ♦  «rm ^roft ^ 
f v  % « rt t |  ittn jrK  

^  WW I
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«ri w  % fwif $ i»f «t iihr |  
fa> finrft %nf? ^nrt j f  ^
%ft«T ^ ft fSTVnRT J|f % ft? <t#
^ f t  € tr ^  t t t  *n(lf ^  f  1 f^ r  ATf 
% *5^  TOT f&M Jf'W# TT ^TT 
5fRtr ^ ftp ^ r, ^rft <ff*p.
r̂ ww v r  t |  f  « t^ t 5̂ f  sm r % 

<1* f?mr if *ft irr^ r r
•A <̂SHM VT 5ft P̂TT TT ftf •TW f^ft
«rtr t #  im r̂ n?pt f  ft? *n£r 
<rtr ^ r o r  % n ^ n r  wl>t m h <  
VX1T ^t T̂fif 1

^  fnr <ftr >ft t  1 % *nr*
5T frrft wt»r >n* *t vttt 'Tf% ^  
vnniirzv if «Ar Jrrftnff
w tc ftoi^ % «m%
v, Y < f r t n , n ^ % % % f n w % w i t  
if »ft f̂t «irt(i 1 1 «nt A f*r ?rtt%

wt^Nrspr ini^T sfhr v i f  
fTOtf tftr ^ tt f>r% «nf̂ nrif % wt

WIT %% ^ ^
f*r% if vr^t n^ft«rfrr «r # ¥t
3T̂ T?T |  I ft*FT TT »lrtt «mft |  ?ft 
^ n t  *r^T u r n  ŵTfT tmr $ t t  
<rtr irrvft vt ?w t ?n>T vmi
if̂ TT ^ f̂ T ftrt1 ^  lTT̂ T ftv r TT *W* 
ftt Vt 4m %5TT ^ r r  t  I fW ^  irtt 
wrrlrfirwft | f t r  it? ^Nr iff ifrtt 

1 *nr*T t̂»r 3ft >rrf if anvr ^5% 
if *rrft if Ttv %?t f  *At ^wt 
|  >15 ^tar ^  fWt ^t%^ 1

% <WWi V*ft iftlT fW Jt 
•pft ?ft*T Vt ff*T |  |

#% WTT »t V?T fBT |  ftt ̂ If «PT %
% wmt 5 ^t Vt 5»t %*»T 'n f^ t

W w  ^nr ww ^ f r  ^i( ^
^ir % <Wiw ijtfTT |  «ftr ^  W w t 
W ^< % ^<iw % jiwft
<ftt f R S ^ I w i i f C  t, t WWW
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[f*& »rWfcr «^T]

ift t  IPTC *ff«T ft, *N»T

« r c T f l f t ^ k T r c r w * m f t ? r t ^  

#T I  I A  'fTfflt j  f t  WTT 
WTf f t  ffTI'TcT t  ?nft im% fo# % 
v N r t t  <w «re »nft w it ?ft 

*jf fc i f t  «if *rt*r iiifw f * t fnr 
v  v r  <ftr w t r  % fe fn r  fsRHT 
faT*»raT f t  vftrv h *ri*f s fk  

infWf Vt TOTR «f TT I

*nr <rtr *ft |  i *rrr % ^ p t  

q f  art *€t*r ftpRRt $ * f  HT^T 

% Tm Tftrcr *rc«rnff % ?m hp n f  
=t fKrr^ <tVt *ft£t ^ sirm ?rt ?T^fr 

WT?T f t f t  i w  wtr « t r  forr anit ftp 

w r *Tf ip rft’T q ft f t  fT^rr f t  q fe rr  

h w t  * r  ?€t*r *f f t r o  wk  *rtr sffcft

H Ŵ TWT ^ft ftp vi m<? TT *TT3T
ftRT ajRIT |,  «TWT ’Wrfif WFt JĴ  WT
*Tf * t̂*r J^ t f tm ^ t an *wtft |  *ftr 
# € t w w f  3fT*HTCftI? t f ’̂ T ftf tfft 

tftr *ttt 5J|pt f \ M  <At ip it  i^rr
VT5JT *PP1 ft T̂T f t  4% F̂TT 
folT |  ?ft tf^T ft*!T I

^  v ^^rfN t if ^ f t  3jqr *rat 
Vt */kl*1 % ftl^ Wl\ HI'S f̂t

*ffc Vt T O  <T7
g ’f f t  fw^ft I  <ftr OTW *RTT

$ *ftr *rtw ^Tfr sFPrt *n?t ftraraT 

t  «fh: $<fr v*' sffir f-.frar |,  ft* 
^ t *  h#  $ i mrftiT ^ r t

ftp ^fft iTfrtt w t iftrft £ tftt 
19% fair fS F ^ R  1 1  i ?  w ^ t  w jiih  
ftpn |  *ftt «rrm  th ^ t $ ftp ssrrt 

wff Ors4t v ff^  at ^  ^ w t iip r ?r
f i t  r*J«l<fl ^ | %TT% it IMfT

»roi |  ^ ft wnr wt |  sfspf i tm 
«§ »ft ^  ftp ^  #4t |
<ftX1f fRVtftlWTT’Tff |  WtT VVVTT«r

|  fv ̂  *  vvtrfW vt iftr irtW
«fft ?ft «rni Ir anf »nff ^  

ftr̂ nft *rff^ «rk ^ R r
'dAni ^rnr i 

imfr *m ¥f% |  f r  «rfr ^ tttv tt 
>̂t f^ rr ft |  ftp ’trf^nsfr % 

^nrrft % m Tf, *tn «rnnr «nft 
■»ft >Tf I  f% ^rr VIHd  ̂TT fRTT ^  ^ 
*flr r̂Ffgrun % f«5# 3rmr *r ?nft 
W1% I  I fatft ^  if *rff*TT «PT

ft?rr |  eft fa*ft *r ?rnt i A ̂ f t  f  
f t  #?ft w  ft *flr w  %
if ftff ?h> T̂tnr ?rt ftnpgr 
g^rrei t |  ?ffr ffffw *rnr5t Tf 
ftftwftwf5T^?nTt>ft5ft^ Jr «Tff?rr 
^r t^ T  ^ft ftcTT |  <ft €ft ft^nflr 
f t r  ^  ci*i t*i ^nrrf?m  
fts#  *f ¥TTT |  I

t^i PiRn >̂t VT<T T̂f ^ f t
|  f t  w k  *nft Tift^nw % <51, 

f«ST ’5FTH % f?R WRNW 1FT f
*ft< ut^ n  *<F w  ftr»rtf, tj^Nr
R̂TT T( ^ I <IW f% fVffT % 9PRTT Vt 

fw |f tW » t? T ra  ft5TT?it^TW^
w^ft f ^ i t  ?fWt ^ t  «ftr f ^ w  « r  jctt- 
ftfijt vt «tpt ritr Hi'i vt ̂ t «?rftn? »î t
^ M<rn *JH ^  5PFT ̂  f t  ^  STO fv A

t»HT, «r«« «frr WVFr-jf tst sft 
armdt iftr % wî  *t hmii ftfT, 
*ftr 'Riv ft w  % ftrwi <f|t ^nft ?it 
% fi| ^t ^  ^  Oci
«<U fia?r ^Wtw fWt, r tr  i$x
fSPT fPT f<I% ftfl' <TTW I
Wr<iW f l f t  f t  VtM ijf ^
vr vmdaT ir hr  ^ft <nnFlt 

% Tl^ Jt %!& WWW*F ^ w fr  
W !ITf Ŝt lit n it I Hf
irtt «ppfr $t ft*m  p w r
<ift ̂ t  <ftr tftr f^« î |
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1TPT TT ®TTf>*£ T O
j  I

i n f a f t  ?t?  T f f t  f r
*pft Prepft ’Rhrr &t %

«ft^rJrfiR5ft»ff # w rlw «m T ? 
s t  s f t  $  f r  fa tft * r  m  *rtr *5% 
Trmr % % m  * ^  *tptt
JlfV'i 5cPTT ̂  'jnf'<- Tijj'fl f f  *TN Tt 
ST̂ TÎ FT T̂ TT *ftr *Tl%'
faRTT *t<T ?T ^  Tt m ^ T  T t  fWTT 

vrfpr <pJi*iT h ^ tu ft tpp t »flft 
st»tt 1 wm 3ft |  ^  %

ir s4*tiî m tt ’Tft *t>vfl ^rrf^r
*fk .^ t vt ?t*t fŴ nft §t 1 
f5T̂ T ̂  y;T5irovT ”#PT fT̂ T ̂  ̂ *T % (VH i t  
3ft tTTWIT vepT flf^H T t
^ ? r  f^ rr3 n 5 n ^ if^$ # * r|t^ T f^  
<ltf+ nflW ^ ITpiRFT ^T TT»T

, <*t f̂ TtTcT *T T i I Jf|[ aft ff*PT *JF
1 f?w m  % fMr i
i

*tonit fwrT *t|*n : (an^ *m  
TTOftr) : ? ram  Hft^T, 4  HH<ftM T?TV 
*nft ?r«rr t ? r t  s t i  T t * rfi^rcff 
^  ftp J i  ? t % SRĤPT

- *r «rtr ^=rt % tp t % fa«fr $, w S  feft 
i ......

«j*v#r : mvfhT *ws«n 
vt im r w ro arrft tw  i

16.5* hn .

HALF AN HOUR DISCUSSION RE. 
AOIVASIS

Mr. Speaker: The House will now 
take up Half an Hour discustioo. Shri 
Prakash Vir Shastri

<A a n n A t  (’i f ’rt*) : 
v m i mttoi, mrsfcn ̂ ftww tt finri*r

% ?i* T T t?

«r t  s rn r ir r f *?t <jfa*T %
^  ^  wft * ra r % ** * 

v ^ t r  a rf^ n fr  % 9 « p v  W i f t  v t  m f t v i*

t  |  p n t  v f v m  ir m rr v  r,
? U « f r c ^ »  %5TOTns5qfir3(t^i|f * 

v f w r  forr»pn «rr f v « n j ^ r % ? n n -
fa(T  «fhrf®IV ifrc  V rfS T  V(T7 v t  ^w r 

3S H  ^  tfH R T j f  f g  fT*TC T ^  I

^rrcftar w favM  $  T i^ f a  aft T t i r i  

fffilTK *ft ft*TT *PIT *Tt fT *T*ff % <PTt
frtft w  s ttit  ^ t  T*fanr f t  rn^Pwwl

f r  f w  v4 t5 R  % 5TTT PT 
^ t  % r if^  f^ r fr t % w t^ T  n  f« m

^*T % »TR Vrtt 5TT *1% I VTT^t’T ’Tf’l-

^ H % w n r ^  % ^V T ^

^ ,? T S T U ^^ irV ^ [fV T  5TTfem TT t^p 
W fF H  JJ^t f t ^ f t  % «F5T gUTT «IT I 

V *  < r*P T  8f ^ w t^ »  n ^ r f t r  ^  «Ar 

5wpt »rft aft *  A  *uftn
« fw » r« « 5̂  u n m » n ft5 ft^  w  *r*tr-

Jf tTRT V lff’HT J tt %ftx

#  traf v^t Pww ¥«t it ^  ^
W  T ^ t «rt :—

“ v re ra  it, *jb *f ^  ft r

*rfirirw TT^»TfW f«TT^TT «nn?ftW Tj*t 
(w repftw  « rfw  m .? m ft «h ff « tt iw ^ .t 
w P m r t t  11 annrf t>  

i r f i r i x  *r k  m ^ v r fW f % a ftv r 
St t t t t  s n rn r t t  o t  i v t  
% « N f *f iw f t  f w r  f t  m m m t rft  
T O ?  < t T^sft W lfip  f% T t f  i f t  wr?<t 
« r f^ r  3*  -gfH « w rr ^ p t t  t t  * n r r
WfWTTT ^  WX flHFT *A t ftPTT H  4?t JT^ft

J tfT « ftlltS T T T T T p 8# T !T T T « %  l”

aft #  n r  v a t a t  #  
w r i t  »H «*» tftr 4 t H  i p  x i^ f f y  ^




